Annexure-10
M/s Vishvakarma Paper & Boards Ltd., Ramnagar Road, Kashipur, Dist, US Nagar.

I. | Name & Address of the Industry:

Coordinates: Laritude 75 985444

Longitinde: 29 240303

Contact person: NMr Vikash Juin
" . Contac L U83T0482
Contact No. and E-mail calnel Ko, § PEHOIRETT

4.5 km, Ramnagar Road,
Dist. U, S, Nagar, Uttarakhand

M/s Vishvakarma Paper & Boards Ltd.,

Kashipur,

(S}

Date of Visit: 28.10.2020

[39)

I'ype of Industry Seclor: Paper & Pulp
Agro hased including waste paper (Kraft Paper)

4. | Operational Status

Closed since 01.06.2020

[¥4]

Observations made during the visit -

1. The unit was found nen-operational at the time of visit.

2. Unit has stopped its manufacturing operations since 01.06.2020 (Annexure-10.1).

6. | Photographs:

_Flg.d: ETP outlet channel dry i Fig.5: OCEMS dispﬁy [ Fig.6: Borewell with flow meter
Signature of the inspecting officials
Sr. No. | Name of the Officials Signature
. Sh. C. B Chourasia, Sc."E’, CPCB, Delhi —W
Z: Dr. Pankaj Kumar, S¢.’D’, CPCI, Delhi
Y >
3. Sh. Naresh Goswami, Regional Officer, RO cﬂ/
Kashipur, UKPCB i
4, Dr. Abhas Kumar, S¢.'3", CPCI3, Delhi W
/
5, Sh. Ankit Shukla, SR, CPPCI3, Delhi W
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CIN NO. U21015UR1986PTC007633

Works & Regd. Office : 4.5 Km., Ramnagar Road, Kashipur (Udham Singh Nagar)
Phone : 05947-274756, Email : vpbl@rediffmail.com

e s, e

\‘l@/%a))e?/

Date-22-06-2020

To,
The Regional Director
Regional Office

ESI Corporation
Wing-4,Shivpuri ,Prem Nagar

Dehradun,Uttrakhand

Sub:-Regarding temporary closure intimation w.e.f.01.06.2020 61000420150000801

Sir,

We would like to inform you that we have temporary closed the all manufacturing
activities w.e.f. 01.06.2020 and it is also inform you that we are enclosing herewith details
as under-

1- Application Copy of Electricity Power disconnection
2- Copy of Electric Bill

Kindly do the needful and oblige.

Thanking You
Yours Faithfully

= O S -0 p
ARAMMa Faper & 3oarg; !
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| CIN NO. U21015UR1986PTC007633
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\ VISHY AKARMAPIPER & BO DS PV LT D,
&1//{1 Works & Regd. Office : 4.5 Km., Ramnagar Road, Kashipur (Udham Singh Nagar)

Phone : 05947-274756, Email : vpbl@rediffmail.com

'Vk/,lc »1;//032,

Date-22-06-2020

To,
The Regional PF Commissioner
Regional Office

Khurana Complex, Il nd Floor
Nainital Road,Haldwani

Sub:-Regarding temporary closure intimation w.e.f.01.06.2020 UK/HLD /16523

Sir,

We would like to inform you that we have temporary closed the all manufacturing
activities w.e.f. 01.06.2020 and it is also inform you that we are enclosing herewith details
as under-

1-Application Copy of Electricity Power disconnection

2-Copy of Electric Bill

Kindly do the needful and oblige.

Thanking You
Yours Faithfully

Eae ¥iai .
Fer¥ishvakama Paper & 30a-dn
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CIN NO. U21015UR1986PTC00763 3

Works & Regd. Office : 4.5 Km., Ramnagar Road, Kashipur (Udham Singh Nagar)
Phone : 05947-274756, Email : vpbl@rediffmail.com
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Annexure- 11

M/s Banwari Paper Mill Ltd., 4" km stone, Rampur Road, Kashipur, Dist. US Nagar (UK)

Name & Address of the Industry:

M/s Banwari I’:p('ri/lill Ltd.

g 4™ km stone, Rampur Road, Kashipur,
LS. Napar, Utarakhand
Contact person: Mr. Jasbhir Singh Goraya, Managing Director
Contact No. and E-mail L-mail = banwaripapermillisyahoo.co.in
Phone - 9837077886 AN
Cio-ordinates 207 1109.0"N, 78°5818.0°15; 29.236000, 78.980000 |
2. | Date of Visit: 27.10.2020
3. | Type of Industry Sector: Paper & Pulp (C2 category of chartery :
4. | Operational Status Operational ;
5. | Name of main Raw Material Wasle Paper |
6. | Name of Final Product (s) Kraft paper
7. | Installed Production Capacity 55 Metric Tonnes / Day (as informed by unit during |
visit) o
8. | Consented Production Capacity K 1650 MT/Month
9. | Actual Production Minimum 302.6 MT/Month (June2020) and ;
maximum [837.37MT/Month (August 2020)
as per production data log-book (June 2020~ |
October 2020). (Annexure- 11.1) ,
10. | Production on the day of visit 45.2 MT/Day (as informed by unit during visit) ;
Il. | Consolidated  Consent  to  operate  and | Previous consent expired on 31.03.2020 ‘
authorization (CCA) under section-25 of the | (Annexure- 11.2) |
i Water (Prevention and control of pollution) Act, | Applied for renewal on 14.02.2020. (Annexure- i
1974 and under section -21 of the Air (Prevention | 11.3) |
and control of pollution) Act, 1981 and !
Authorization under Rule 6 (2) of Hazardous and | Previous consent extended upto 31.03.2021 as per |
' other waste (Management and Transboundary | UKPCB office order dt. 25.06.2020 (Annexure- l
' Movement) Rules. 2016 11.4) I
12. | Manufacturing process Process flow diagram attached at Annexure- 11.3 |
(130 PNOC from CGWA for abstraction of Ground | No. Applied for new NOC from CGW A ;
f | Water (Yes / No) (30.09.2018). Application for issuing NOC for
| | ground water extraction vide letter dated
| 01.10.2018 (Annexure-11.6)
14. | Sources of Water Supply - In case of Bore well | 02 bore well (01 operational and 01 standby)
{ mention numbers Water meter installed and logbook maintained
15. | Fresh Water consumption 622.27KLD
(Average from Logbook if available) (As per lopbook from June2020 to October, 2020)
(Annexure-11.7)
16. | Fresh Water consumption on the day of visit 273 KLLD
17. | Whether ETPexist —— (Yes/ Na) | Yes (Flow diagram at Annexure-11.8)
18. | Operational status of TP — Functional (Working) | Functional A
/ Non-Operational / Defunct -

=
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79, | Details of EfMuent Treatment Plant (E11) Bar Screen - I;(|(l:|li£’17in|| tank — 11l Screen - Sedi
Cell - Primay clarificr - Acration Tank - Sccondary
Cluificr  Clear Water Pit- Micron Filter -PSF/ACE
- Studpe Drying Bed

Inlet: ow Meter not installed. Venotch reading

Lo > : ——
20. | Status of Flow Meter (s) installed at
58 i T P T , ,
Inlet of l.'ﬂlj‘ (Yes / No) during inspection could not be measured; the unit
Outlet of ETP = (Yes/ No) . ; N
R ling li (Yes/No) wis nol having measoring artangement.
ecycling line = (Yes/No ‘
’ & Outlet:  Flow  Mcter  dnstalled. Venotch  and |

Ulirasonic Now  meter. Moo outflow durin
inspection,

Reeyeling  line:  Blectromagnetic flow  meter |
installed.  Instantancons reading during mapection:
115.65m*hr; Totalizer reading  durimg  wisit
625621.18 m' o
900 KLD )
2697.89 KLD (As ;),r— the Iog“l_;r»k at Annexudre-

21. | Consented Discharge (KLD)
22, | Raw efTluent generated (KLD)

11.9)
23. | Treated effluent recyeled (KLD) T 141098 KLD (As per the loghook at Annexure-
S 4 1Y L) B
24, | Actual Treated effluent discharge (KLD) ) 38591 KLD k
(As per the logbook at Annexure-11.1 1) e
35 | Treated cfiluent discharged on the day of visit | No discharge observed at the time of visit. All ’

treated effluents recycled to process.

(KLD)
26. | Sample Collected from ETP
57 | Mode of treated effluent disposal as observed

(Yes/ No) As mentioned in S. No. 31
Discharged into Nakatiya Nala - Kashipur drain to
Bahella leading to Kosi river.

during visit.
28. | Any Bypass observed. [ yes, then collect samples | No
for analvsis and attach photographs) (Yes /
No)
59. | Whether OCEMS installed (Yes / No) Yes (BOD. COD, TSS, pH and flow)
Sent to registered vendor K. Nandini Refineries,

[30. | Management of hazardous wastes

Pilibhit, UP for Annexure-11.12

31. | Effluent Sample Analysis results

r
}r Source pH cOobD BOD TSS TDS Color MLSS | MLVSS |
Inlet before 8.7 3336 1675 1651 5388 171 = o
Hill screen
Inlet after 5.9 3160 1470 2828 5724 1506 . <
Hill screen N A ;
Outlet 7: 17 1 49 42 90| 15 = 2
OCEMS . .
~_Acration - = - - - 2175 1872
Standard* 55-9.0 - 30 100 . T & 4 s 0 s
All uni;i;rr;igv/rcxht.ﬁrl phl and color; color menstivell in coloeanits. eSS
»Standard applicable as preseribed in Fovironment (Profection) Act, 1986 for small paper and pulp industry,

e

/"/ Page 20f7

7
Ylo

Cancmcmnnd ey MacniC nncnas ~a




t2

Groundwater samples analysis resulls il i

FREAtErs Bore well within premises [B1S 105002012 (Permmisiihie limitin |
- e | A@bsence of alternative source)

i . SUPR ... .. - T
Conductivity 3122 bt e
coD BDL e R S L
i N D S —
Colour 8DL T —
Total Alalintey | 155 e — P
Total Hardness 164 T R e B M
Sulfate 09 200
ol 10 1000
F B s
As BOL 0.05
Cd BOL 0.003
Co BDL : ;
Cr BDL 0.05 |
_d' BDL 15 1
Fe 0.05 03
L BuL 0.3
Ni BDL 0.02
Pb " BDL 001 ,
) BOL :
| oe BDL i 0.01
v BOL |
Zn 0.01 15 - j

= !

All units in mg/l except pl
prmho/cm,

I, color and conductivity;

color measured in color units and conductivity in

33.

Observations of joint inspection team-
I The unitand its TP were found operational.

2,

produces Kraft paper.
3.

than consented capacity

as per data provided fro
4.

of 1650MT/month,
m (Annexure- 11.1)

The unitis recycled fiber (RCF) based paper mill that uses waste paper

The unit’s Consalidated Consent 1o Operate and Authorization issued by UNKPCB
on 31.03.2020 (Annexure- 11.2),

as raw material and

The production data log-book (June 2020-October 2020) was examined and it is observed
that maximum production 1837.37MT/month was carrie

expired

dout in August 2020, which is more

The unit applicd for its renewal on 29.02.2020

Page 3 of7
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19.
20,

. Sludge press was found non-operational at the time of visit.
. As per the logbook of fresh water consumption submitted by the unit for duration Junz 1o |

. As per the logbook of treated effluent discharge submitted by the unit tor duration Junz to

}
_The unit has installed OCEMS for BOD, COD, TSS, pH & Now and has provided |
|

(Annexure- 11.3). Previous consent c,\tL‘lumﬂlifﬁ: 31.03.2021 wlzmptr’llTPzﬂlﬂi office order |
dt. 25.06.2020 (Annexure- 11.4),

The unit has applied for NOC for withdrawal of groundwiter from COWA on 01102018
(Annexure- 11.6).

The unit has 02 Bore wells (01 nmmliunnl aned 01 standby) with imstatled How mocter for

abstracting, groundwater. (Fig.10)
V - Noteh is installed at inlet (Fig.3) and outlet (Fig.7) for Moy teasorement Fhe st has
also installed ultrasonic Tosy meter at TP outlet line which is diplayed in 0 185 (Fig.X)
The unit has installed Hill sereen for fiber recovery (Fig.4) from rasy efflncnt and Sedicclin
now being used as buffer tank. ‘
The unit has installed Micron Filter and Dual Media Filter for tertiary treatment. (Fig6)

“The unit has installed diftusers in equalization tank to avoid accumulation of solids at the i

bottom and maintaining homogeneity.

“The unit has installed sludge press for dewatering of sludge penerated from primary and

secondary clarificrs. The di ied studge is sold to board making units (Fig.12) ‘

The unit has instatled flow meteron (he recycling line carrying treated eftluent afier tertiary

treatment to production process area. (Fig.9) |

At the time of visit, it was observed that the unit was recycling entire quantity of tertiary |

treated effluent and there was no discharge as evident from ETP outlet channel. Fizg.7)

October. 2020, unit is consuming fresh water @ 9.02 KL/MT of product aganst the charter

norms of 10 KL/MT. ;

October, 2020, unit is discharging treated effluent @ 5.57 KL/MT of product against the

charter norms of 6 KL/MT.
connactivity to CPCB server. (Fig.8)

7.1 (against the consent nOrmMs of 5.5-9.0), BOD: 49 mg/l (against the consent norms of 30

_ The analysis results of samples collected from ETP outlet (i.e. recycling paint) shows pH: "
|

my/l) and TSS: 42 mg/l (against the consent norms of 100 mg/).
The analysis results of sample collected from aeration tank shows AMLSS: 2175 myl

non-complying w.r.tto the stipulated discharge norms of BOD (30mesd) as per Consolidated

As per analysis results of treated effluent samples collected from E TP outlet, the unit is \
Consent 1o operale, 1
|

Bore well water samples collected from inside the unit’s prequses, are complying w.rt |

standard laid down in BIS 10500:201 2,

“The unit has maintained fosbook for botler ash peneration (Annevore-1 113, As per unit

-

rcprcs«:nmtivc, the boiler ash is used for fanditing,

“The unit has maintained logbook for electricity consumption at EAP and eMuent sample

analysis results of their in-house environmental laboratory.

pagedof?
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Conclusion: —_—

i.  The unit is non-complying w.r.t. treated efMuent discharge parameter BOD: 49 mg/l

(against the consent norms of 30 mg/l).

il.  The maximum production 1837.37M I/month (carried out in August 2020), is more than

consented capacity of 1650M T/month, ‘Ihis i« violation of Consolidated Consent to

operate and authorization (CCA).

Recommendations of Joint Inspection Team:
I

The Unit shall obtain NOC for withdrawal of groundwater from CGWA.
ii.  The Unit shall operate GTP properly and shall comply with the treated effluent quality |
parameters w.r.t. consented norms.

{
G |
i, The Unit shall restrict maximum production to 1650.0MT/month as per capacity |

permitted in Consolidated Consent to operate and authorization (CCA).

Page 5 of 7
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Photographs taken during visit V\l; W

Fig.2:
area

P [T

Manufacturing process

ig:ET inlet channel with -
notch

Fig6: Tertiary treatment

o

i

Fig.7: ETP outlet channel with v
;_n:}tch

L. o

:_F_img.}"(}: Bremﬁt_g[lg;jt flow meter

WY

Fig.8: OCEMS display

r

ip. 11 Sludpe holding tank

&1 r\"\//" ’
2 .

£

?‘Fig.f): Flow meter at recycling
| line after tertiary treatment

Fig 12 Sludge press

Page 6 of 7
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Signature of the inspecting officials

Sr. No. | Name of the Officials Signature
1. Sh. C. B Chourasia, Sc.’E", CPCB, Delhi _/%14/%‘
2. Dr. Pankaj Kumar, Sc.’D’, CPCB, Delhi
1
3. Sh. Naresh Goswami, Regional Officer, RO N ‘\
Kashipur, UKPCB Y
: 'R b olhi
4. | Dr. Abhas Kumar, Sc.'B’, CPCB, Delhi X Wy
5. Sh. Ankit Shukla, SRF, CPCB, Delhi W
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BANWARI PAPER Mmills ltD.

4 Km. Stone, Ramnagar Road, KASHIPUR - 244713 (Uttarakhand)

BPML/2020-21/

TO WHOM SOEVER IT MAY CONCERN

This is to certify that our production data of year 2020-21 are as
under.

Month Production in MT
April 20 0.00

May 20 0.00

June 20 302.685

July 20 1214.368

Aug 20 1837.403

Sept 20 1608.303

Total 4962.759

For BANWARI PAPER MILLS LIMITED

Tk

3‘i’ 74830 ) “
(J.5.GORAYA) {g: ot 18]
. &{ /
‘.3
MANAGING DIRECTOR \\ SHIPS
E-mail : banwaripapermill@yahoo.co.in, banwaripurchase@yahoo.com ISO 14001 : 2004 “" Al
Ph. : 05947-274880, 275740 | CIN: U21015UP1980PLCOO5 11 S0 9001 - 2008 ey

e



DATE QTy. Mt.

01-06-2020 0.000

02-06-2020 0.000

03-06-2020 0.000

04-06-2020 0.000 :

05-06-2020 0.000

06-06-2020  58.5643

07-06-2020 »_ 85.9890

08-06-2020 © 84.7984

09-06-2020 733340 '

10-06-2020 0.000

11-06-2020 0.000

12-06-2020 0.000 a

13-06-2020 0.000

14-06-2020 0.000

15-06-2020 0.000

16-06-2020 0.000

17-06-2020 0000 |

18-06-2020 0.000

19-06-2020 © 0.000

20-06-2020 0.000

21-06-2020 0.000

22-06-2020 ~ 0.000

23-06-2020 0.000 :

24-06-2020 0.000

25-06-2020 0.000

26-06-2020 0.000

27-06-2020 0000

28-06-2020 0.000 o

29-06-2020 0.000

30-06-2020 0.000

TOTAL 302.6857 7o,
\i‘j :5{51\‘,’.
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~ PRODUCTION FOR THE MONTH OF JULY-2020

406142

35.866

DATE QTY. Mt.
01-07-2020 B0
02-07-2020 5,000
03-07-2020 0.000
04-07-2020 00001
05-07-2020 0.000
06-07-2020
07-07-2020 B8 EEED
08-07-2020 30.6296
09-07-2020 64.8844
10-07-2020 70.035
11-07-2020 '
12-07-2020 15817
13-07-2020 62.229
14-07-2020  58.680
15-07-2020 63,158
16-07-2020 56,309
17-07-2020 61.118
18-07-2020 &5 o
19-07-2020 e
20-07-2020 ~ 59.802
21-07-2020 59.072
22-07-2020 37.708
23-07-2020 64.272
24-07-2020 0.000
25-07-2020 0.000
126-07-2020 0.000
27-07-2020 00
28-07-2020 e
29-07-2020 21575
30-07-2020 56.835
31-07-2020 99105

" |TOTAL  1214.3684




DATE

01-08-2020
03-08-2020
04-08-2020

06-08-2020
107-08-2020
08-08-2020
09-08-2020

12-08-2020
14-08-2020
15-08-2020
16-08-2020

18-08-2020

20-08-2020

24-08-2020
25-08-2020
26-08-2020

'27-08-2020

29-08-2020
30-08-2020

TOTAL

05-08-2020

10-08-2020
11-08-2020

13-08-2020
17-08-2020
'19-08-2020
21-08-2020

22-08-2020
23-08-2020

28-08-2020

31-08-2020

QTyY. Mt.
67.618
60.840

' 65.152

65‘617: "
77507
68.824

...

49.565

67.344

63.146
79.168

0.000
0.000
0.000

0000
67.242

1837.403

71091
65.681

75.50"3“
0.000

PRODUCTION FOR THE MONTH OF AUGUST-2020

Ug




PRODUCTION FO

DATE QTY. Mt.

01-08-2020 63.123
02-08-2020 80.917
03-08-2020  74.459
04-08-2020 93.298
05-08-2020 71.569
06-08-2020 77.947
07-08-2020 78.539
08-08-2020 79.705
09-08-2020 ~0.000
10-08-2020 0.000
11-08-2020 0.000
12-08-2020 75.743
'13-08-2020 85.730
14-08-2020 ~0.000
15-08-2020 0.000
16-08-2020 0.000
17-08-2020 0,000
18-08-2020 75.963
19-08-2020 88.958
20-08-2020 80.859
21-08-2020 76.578
22-08-2020 69.802
23-08-2020 72.255
24-08-2020 71.980
25-08-2020 73.831
26-08-2020 72.344
27-08-2020 0.000
28-08-2020 0.000
29-08-2020 76.212
30-08-2020 68.491
TOTAL 1608.303

R THE MONTH OF SEPTEMBER-2020 A

Yo




PRODUCTION FOR THE MONTH OF OCTOBER-2020

DATE QTY. Mt.

01-08-2020 59.237

02-08-2020 - 0.000

03-08-2020 0.000

04-08-2020 | 68.724

'05-08-2020 60919

06-08-2020 0.000

07-08-2020 0.000

08-08-2020 | 68321
09-08-2020 67.906

10-08-2020 . 70586

11-08-2020 70573

12-08-2020 | 60.284

13-08-2020 . 62373

14-08-2020 60.049

15-08-2020  69.465

116-08-2020 | 73.005

17-08-2020 65.394

18-08-2020 | 0.000

19-08-2020 0.000
20-08-2020 ~ 0.000

21-08-2020 67.917
220820200 69.878

23-08-2020 62.442
24-08-2020 62.945

25-08-2020 ’ 62.727

26-08-2020 64.131

27-08-2020  45.201

'28-08-2020 ~ 0.000

29-08-2020 0.000 .
30-08-2020 T 0000 aM¥ay
31-08-2020 ; 0.000 (57 & rasn \C)

TOTAL 1292.0770
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HEAD OFFICE
Uttarakhand Environment Protection and Pollution Control Board

UTTARAKHAND

T o
LT 29/20, Nimi Road, Dalanwala, Dehra Dun (Uttarakhand)
uipecs Phone : 0135-2658086, Fax : 2718092, Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com
UEPPCB/HO/Con/B-17/2018/ \u&”' Date: (7 .05.2018
REGD. POST

To, .
/" M/s Banwari Paper Mills Ltd,
Ramnagar Road, Kashipur,
Distt- U.S.Nagar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 2016” notified under
“Environment (Protection) Act, 1986” as applicable (to be referred hereinafter as Water Act, Air
__Act and HW Rules respectively).

PCBID -10545 Inward ID - 238721

CCA (Renewal)

Consent No. 38200/ )1 Date 13.03.2018
i

CCA is hereby granted to M/s Banwari Paper Mills Ltd located at Ramnagar Road, Kashipur,
Distt- U.S.Nagar subject to the provisions of the Water Act, Air Act and HW Rules and the orders
that may be made further and subject to following terms and conditions :-

1 This CCA is granted for a period up to 31.03 2020 and valid for manufacturing of following
products with Capital Investment / Net Assets Values ¥ 30.06Crs :-
S. Last CCA Present CCA (Renewal)
No. Product Quantity Product Quantity
(Per Month)

1 Writing & 1650MT/Month | Writing & 1650MT/Month
Printing/Kraft Printing/Kraft
Paper Paper

2. Specific Conditions under Water Act :
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA Present CCA (Renewal)
Trade Effluent 900 (after tertiary treatment) 900 (after tertiary treatment)
Sewage Nil 15

(i) Trade Effluent Treatment and Disposal: The applicant shall operate kfiluent
Treatment Plant consisting of primary, secondary and tertiary treatment as is required
with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated effluent shall be recycled to the maximum extent and remaining treated effluent
after tertiary level treatment shall be disposed to the drain leading to River Bahella.
Quality of the treated effluent shall meet to the following general and specific standards as
prescribed under Environment (Protection) Rules, 1986 as amended time to time:-

1 pH Between 5.5t09.0
2 | Suspended solids Not to exceed 100 mg/l
3 BOD Not to exceed 30 mg/l

o

Y32



UEPPCB

4 Absorbable Organic Not to exceed 3.0Kg/Ton of Paper Produced. |
Halogens in effluent (
discharge |

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tank
& Soak Pit as is required with reference to influent quantity and quality.

3. Conditions under- Air Act:-

(i) The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards :
S. | Stack attached Stack Type Fuel Emission Emission
No with height of Quantity Control standards
(M) Fuel Equipment not to
exceed
1 | Boiler (12TPH) 40 Agro | 12Ton/day | Multi PM-
. x1 waste cycloné dust | 600mg/NM?
' collector

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(i) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which

are as follows :-

Standards | Industrial Area [Commercial Area | Residential Area | Silence Zone
for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m., Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules-ZOI? ]- , j
(i) Number of authorization and date of issue : --L-& "*CV L83 7 é 7 I/Y

(ii) The Factory Manager of M/s Banwari Paper Mills Ltd, Kashipur, Distt-U.S.Nagar is
hereby granted an authorization to operate a facility for collection and storage of Hazardous
wastes. :

(iii) The authorization is granted to operate a facility for generation, collection and storage of
hazardous wastes within factory premises for following category of wastes.

S.No. Category Quantity of Waste for which Mode of
(Schedule-I & authorization is being issued Disposal
Schedule-Ii) (MTA)
1 Schedule I - 5.1 0.240 Recyclable
2 Schedule I - 35.3 90.000 Secure land fill

(iv) The authorization shall be in force for a period up to 31.03.2020.
(v) The authorization is subject to the conditions stated below and the such conditions as may
be specified in the rules for the time being in force under Environment (Protection) Act,

1986.

Terms and conditions of authorization:
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,

1986, and the rules made there under.

-De
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(ii) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(i1i) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the
MOoEF or CPCB/SPCB from time to time.

5. This CCA is valid for manufacturing of craft paper using waste paper as raw materials
through Pulping & Rolling processes only.

6. Compulsory documents to be submitted by the Industry/Unit :-
(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.
(ii) Environment Statement in Form-V of Environment (’rotection) Ruies, 1986.
(iii)y Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste
Storage Area.

Ik Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this
CCA.
8. Competent Authority reserves the right to change/modify/add any time any condition of
this CCA. ‘
9. Unit has to comply with the other general conditions as annexed herewith. Non

compliance of any provision of this CCA and provisions of the Water Act, Air Act and
Hazardous & Other Wastes Rules, 2016 will results in legal action under the
aforesaid Acts and Rules. )

rd

Member é?c{etary

Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,
Kashipur, U.S.Nagar for information and compliance of the same. o

/

.//

~

-
Chief Environment Officer
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e Uttarakhand Environment Protection & Pollution Control Board
] FORM - 1 E-115 Nehru Colony Haridwur Road , DEHRADUNMN

[ See rule 6(1) ]

CCA-Renewal - 255063 (DRAFT COPY)

Application required for grant/renewal of authorization for generation or collection or storage or transport or reception or recycling or reuse
OF recovery or pre-processing or co-processing or utilization or treatment or disposal of hazardous and other waste.

From : Banwari Paper Mills Ltd. Date : 14/02/2020
PLOT/PHASE No. -, PCB-ID : 10545
RAMNAGAR ROAD,

KASHIPUR - 244713
DIST : Udhamsingh Nagar, TAL : Kashipur, SIDC : Not In Any SIDC

To,

The Member Secretary,

Uttarakhand Environment Protection & Pollution
Control Board

E-115 Nehru Colony

Haridwar Road , DEHRADUN

Part-A : General (to be filled by all)

1. (a) Name and address of the unit and location of facility :
As per Above

(b) Name of the occupier of the facility or operator of disposal facility with designation, Tel, Fax and E-mail :

Bharat Oil & Waste Management Ltd.[11454]

(c) Authorization required for

Collection, Re-Use
(d) In case of renewal of authorization previous authorization numbers and dates and provide copies of annual returns of last three
years including the compliance reports with respect to the conditions of Prior Environmental Clearance, wherever applicable:

2. (a) Nature and quantity of waste handled per annum (in metric tone or kiloliter)

(b) Nature and quantity of waste stored at any time (in metric tone or Kkilo litre)

3. (a) Year of commissioning and commencement of production : 1983

(b) Whether the industry works : 01 Shift /02 shifts / round the clock :
[] o1 shift [] o2 shift [] Round the clock

4. Provide copy of the Emergency Response Plan (ERP) Which should address procedure for dealing with emergency situation (viz.
Spillage or release or fire) as specified in the guidelines of Central Pollution Control Board. Such ERP shall comprise the following,

but not limited to : ATTACH SEPRATE PDF FILE.
«  Containing and controlling incidents so as to minimize the effects and to limit danger to the persons, environment and
property;
«  Implementation the measures necessary to protect persons and the environment;

Description of the actions which should be taken to control the conditions at events and to limit their consequences, including
a description of the safety equipment and resources available;

*delete whichever is not applicable

Hazardous 1 - Through XGN m I




N ET Uttarakhand Environment Protection & Pollution Control Board
: FORM -1 E-115 Nehru Colony Haridwar Road , DEHRADUN

[ See rule 6(1) |

+  Arrangements for training staff in the duties which they are expected to perform; and

»  Arrangements for informing concerned.

5. Provide undertaking or declaration to comply with all provisions including the scope of submitting bank guarantee in the event of
spillage, leakage or fire while handling the hazardous and other waste. ATTACH SEPRATE PDF FILE.

Part-B : To be filled by hazardous waste generators

1. (a) Products and by-products manufactured (names and product wise quantity per annum):

Sr Product Name NOC Qty CCA Qty Applied Qty Inspection Remark
1 |production paper 0.000 0.000 - M.T 0.000/0.00
2 |Writing & Printing/ Kraft Paper 1650.000 1650.000 - M.T 1650.000 |Per Month (Waste Paper Base

(b) Process description including process flow sheet indicating inputs and outputs (raw materials, chemicals, products,
by-Products, wastes, emissions, waste water etc.) Please attach separate sheets:

As Per the PDF attached.
Sr Raw Material Name Capacity - Unit / Month
1 |AKD 20.000 - M.T
2 |alum 2.000 - M.T
3 |waste paper 1941.000 - M.T

(¢) Characteristics (waste-wise) and Quantity of waste generation per annum:

Sr Source of Hazardous Waste Catg Qty/Year HW Disposal Management
1 |Chemical sludge from waste water treatment 1-353 90.000-M.T| COL,REU
2 | Used or Spent Oil I-5.1 0.240-M.T| RRE

(d) Mode of management of (c) above:

i. Capacity and mode of secured storage within the plant;

ii. Utilisation within the plant (provide details);

iii. If not utilised within the plant, please provide details of what is done with this waste;
iv. Arrangement for transportation to actual users/ TSDF;

(e) Details of the environmental safeguards and environmental facilities provided for safe handling of all the wastes at point (c)
above;

2. Hazardous and other wastes generated as per these rules from storage of hazardous chemicals as defined under the Manufacture,
Storage and Import of Hazardous Chemicals Rules, 1989

Sr.No Name of Chemical Quantity / Unit

*delete whichever is not applicable

Hazardous 2 - Through XGN m |




B Uttarakhand Environment Protection & Pollution Control Board
| FORM - 1 E-115 Nehru Colony Haridwar Road , DEHRADUN

[ See rule 6(1) ]

Part C: To be filled by Treatment, storage and disposal facility operators

1. Provide details of the facility including:
(i) Location of site with layout map;
(ii) Safe storage of the waste and storage capacity;
(iii) The treatment processes and their capacities;
(iv) Secured landfills;
(v) Incineration, if any;
(vi) Leachate collection and treatment system;
(vii) Fire fighting systems;
(viii) Environmental management plan including monitoring; and

(ix) Arrangement for transportation of waste from generators.
2. Provide details of any other activities undertaken at the Treatment, storage and disposal facility site.

3. Attach a copy of prior Environmental Clearance.

Part D: To be filled by recyclers or pre-processors or co-processors or users of
hazardous or other wastes

1. Nature and quantity of different wastes received per annum from domestic sources or imported or both:

2. Installed capacity as per registration issued by the District Industries Centre or any other authorised Government agency.
Provide copy:

Provide details of secured storage of wastes including the storage capacity:

Process description including process flow sheet indicating equipment details, inputs and outputs (input wastes, chemicals,
products, by-products, waste generated, emissions, waste water, etc.). Attach separate sheets:

=

Provide details of end users of products or by-products:

Provide details of pollution control systems such as Effluent Treatment Plant, scrubbers, etc. including mode of disposal of waste:

Provide details of occupational health and safety measures:

o0 e O

Has the facility been set up as per Central Pollution Control Board guidelines? If yes, provide a report on the compliance with the
guidelines:

9. Arrangements for transportation of waste to the facility:

I/We, enclose herewith Cash Receipt No./Bank Draft No. =
& date : 13/02/2020 for Rs :180000 (In words : One Hundred Eighty Thousand Rupees Only)

Pay Remark :
In favour of the Uttarakhand Environment Protection & Pollution Control Board E-1 15 Nehru Colony Haridwar Road ,

DEHRADUN as fees payable under section 25 of the Act.

Details of Previous CTE & CTO : CEE-32618,01/03/2014 & AWH-38200 Valid Upto 31/03/2020 - GRT
Validity for 1 Years. Fees Paid for 0/0/0 Years. Catg:Red, Scale: Large

*delete whichever is not applicable

Hazardous 3 - Through XGN NN
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NI Uttarakhand Environment Protection & Pollution Control Board
E-115 Nehru Colony Haridwar Road , DEHRADUN

FORM -1

[ See rule 6(1) ]

Inward Type : CCA-Renewal, App. For: A,W,H

Net Asset Value (Crores) = Rs. 39.44
Air Amount =, Water Amount =, Haz Amount = 30000

Inward Purpose :
Sir we are applying for consent rencwal for 3 years (Up to 31.03.2023)

QOther Information :

0 I O AR - |

(JASBIR SINGH)

*delete whichever is not applicable
4 - Through XGN [Nl

Hazardous



E-mail : banwaripapermill@yahoo.co.in, banwaripurchase@yahoo.com IS0 14001 : 2004 ;-;  ;
Ph. - 05947-274880, 275740 1 CIN: U21015UP1980PLCOD5TH IS0 9001 : 2008

sANWARI PAPER Mills ITD.

~ 4 Km. Stone, Ramnagar Road, KASHIPUR - 244713 (Uttarakhand)

(_B}WKW
Ref. No. BPML/CCA/19-20/ L Date : 29.02.2020
To,

The Regional officer,

Uttrakhand Pollution Control Board,
Chamunda Complex, Ramnagar Road,
Kashipur-244713,

Distt. Udham Singh Nagar (Uttrakhand).

Ref.: CCA-Renewal-255063 (PCB ID-10545).

Sub.: Submission of CCA-Renewal Fee (2020-2023).

Dear Sir,
Please find enclosed herewith D.D. No0.501273 dated 29/02/2020 of Rs.1,80,0,00/:
(Rupees One Lac Eighty Thousand Only) infavour of UEPPCB payable at Kashipur.

We have already submitted online application of CCA-Renewal for three years from
2020 to 2023.

We request you to kindly renew the same.
Thanking you,

Yours faithfully,
For Banwari Paper

il S
(Jakbir Singh Goraya)
MANAGING DIRECTOR.

Encl.: D.D.No.501273 dated 29/02/2020 Rs.1,80,000/-(ICICI Bank).




AIC PAVEE ONLY .

ﬁ@lclcl Bank :

VALID FOR THREE/MONTHS ONLY
Drawee Branch

(909 YKASHIPUR ‘W)Eﬂ Lol b | JT]

DD No 501273 DD MMY Y YY

{ON DEMAND PAY UEPP(‘B# s stk ook

OR ORDER

VN 3 LAKH TIGHTY THOUSAND Only
/RUPEES - »

‘% s#%1,80,000.00

UTILITY FORMS PVT. LTD, 1CTS - 2010

Lpurchaser Neme : BANWAM PAPER MILLS LTD e
L /1/6 Not Above 1,80,000.00 "

W 0909DDEENPAY o/ : N W/)
Aut or/‘s'ed/S’gn\bté"Y A

ease sign above

®50 L2731 000¢223000n po0g04a" B




13/2/2020 +: Pollution Control Board ::

e BTt Paper i s Uttarakhand Environment
adl 73 Protection & Pollution Cantrol
‘%s”? MPw!! PCEBId Logout &fggl&

Industry :|Banwari Paper Mills Ltd.,RAMNAGAR ROAD,KASHIPUR,USN KKP,-— RO: KAS
10545 A/W/H CTEval ccaval 45t CTE[CTE-3261}01/03/20) i ‘;f:ﬁwn-sszqsuos/@l RCN Dt

Det t
Large @ @)@ PEeazstsoipiiosizo] " [ [53515/CE| GRT/C | A b3szat/d GRT/C ][]

O CtE ®CCA |[CCA-Renewal ¥| LINKID: 238721~COW~GRT~AWH-38200~31/03/2020~1

DGSet/Local_Authority_Fees

Application Dat : [130212020 Delete This Applicati
ppic i s slete This Applicatiol More Than|To (Crs)|Fees
Sector of th.e Pulp & Paper (waste paper based without bleaching process to manufac v 0 0.1 5000
Industry @ f 0.1 0.5 10000
Catg / Scale of the Yits v ; 0.5 1 15000
Industry H ._lie‘.i_-_yi Llﬁrgeﬂ!] E:“‘"‘J Yrs. Vaud!ty 1 5 5000
Net Asset Valuep o, Prv. 30.06 Crores ' p 50 50000
(Crores) 50 100 . [75000
Au/Water/ﬁazrdaus@ (@@ 100 300 [100000
: 300 600 150000
View PDFs Files i Select v |1 500 1000 [250000
NOC- 1000 5000 400000
CCAF—W—:[ Hazd Fees : [30000 Total Fees: 180000 Calculate 5000 10000 (500000
Fees Update l : 10000 99999  [750000

For Rental Premises & Mining Cases, U can EDIT Fees after clicking on CALCULATE

Net Asset Value = Fix Asset + Current Assef - Current Liablity

1. Kindly note down this Inward ID for future reference : 255063

2. Only after getting a APPROVAL Stickler from PCB-RO , Enter the D.D Details

Details of Previous Consent No & Validity & Any Any relevant information to be mentioned in the
Changes, if ANY A/W/H/NOC Form WOW

{Sll‘ we are appiying for consent ren;:vﬁr 3 years.m.(f};to 31.03.2”6;;)“ T Y o i A L RIS 57 1

XGN-Xtended Green Node 223.181.98.166 (IND) 13-Feb-2020 N I ¢
xgn.uk.gov.in/IND/ONL_Application_hp.aspx?gpcb__id=10545&inwid=255063&submenu=Online+NOC-CCA+AppIication 12
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BANWARI PAPER MILLS LIMITED, KASHIPUR
MANUFACTURING PROCESS

WASTE PAPER YARD FOR USING UPTO 40%

OF SHOFT WOOD,HARD

(WRITING PRINTING & NEWS PRINT PAPER)

WEIGHT HI-CON
SIDEE WOOD,BAMBOO,AGRO MARKET & Ul BE s
B IMPORTED PULP UPTO 60 - 96% RECYCLED
FIBER
HI-CON POCHER STOCK
PULPER POIR POIR PUMP PUMP CHEST PUMP H.D.C.
12M3 AGOTATPR
CENTICLNER V. 590500 TRANSFER
TURBO 600 P.C.CPIT 0.15 REJECT ACCEPT DECKER DOUBLE DECKER
IIIRD STAGE CONVEYOR
JHONSON
SCREW PRESS PLUG SCREW INFEADER DISPERSURE TOWER BOGHERTD, HOLDING
AGITATOR CHEST
COUEH
X
DECKER STOCK i PAING MACHINE CHEST FAN PUIMP TEEETRGRRGE P. SCREEN
CHEST CHEST CENTRICLEANER
CHEST
E
HEAD BOX WIRE PART ERR DRYERS CALANDER POPE REEL REWINDER:/
(TWO NO.) CUTTER
FINISHING FINISHING DESHATCR
HOUSE GODOWN

panegure - ) |-5
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BANWARI PAPER Mills D

/ — 4 Km. Stone, Ramnagar Road, KASHIPUR - 244713 (Uttarakhand)
\_BANWAR]/ SPEED Paxt
Ref. No. BPML/2018-19/ & 1 s Date : 01/10/2018.

To,

The Regional Director

Central Ground Water Board, Uttarakhand Region
419-A, Kanwali Road, Baluwala

Near Urja Bhawan, Dehradun, Uttarakhand

Subject : Application for issuing NOC of ground water extraction.

Dear Sir,

Please refer our e-application Number 21-4/1072/UT/IND/2018 Dated 30/09/2018 for above
subjected matter. So we are submitting attached herewith our application in hard copy
along with other required documents. Processing fee Rs. 1000/- transaction Ref. No.

2809180002673 Dated 28/05/2018, in favor of PAO.

So kindly acknowledge the Receipt.

j

Thanks & Regards,

For Banwarl Paper l”S Ltd.,

S Ak
e ’*‘tmv"*

at L 5900 i Tae 1.
(Jasbir Singh Goray St
ﬂ Managing Director. n

1 wwwe, Lndiapast Qov.ind

ENCL.: 1. Hard Copy of Online Application Form. 2. Processing fees receipt.
3. Referral Letter from R.O., UEPPCB, Kashipur. 4. Latest CCA.
5. Initial ETE. 6. CTE- Expension. 7. Initial CTO.
8. Land Registry 9. Land Khatoni. 10. Layout Plan.  11. Revenue Sketch,
12. Non Water availability Certificate. 13. Water Balance Flow Chart.
14. Hydrogeological Report.  15. RWH Design.  16. Director Resolution.
17. ETP Analysis Report 18, Latest ETP Report. 19. Ground Water Analysis Report.
20. Form 10. 21. ETP Design. 22. Manufacturing Process.
23. Non Polluting Unit Self Certificate.

iz

E-mail - banwaripapermill@yahoo.co.in, banwaripurchase@yahoo.com IS0 14001 : 2004
Ph.:05947-274880, 275740 | CIN: U21015UP1980PLCOOSTH ISO 9001 - 2008




bharatk@sh.gov.in

==  Government of India Receipk Portal

RECEIPT =
Transaction Ref.No. 2809180002673 Dated: Sep 28 2018
4:22PM
Received from M/S. BANWARI PAPER MILLS LTD with Transaction

Ref.No. 2809180002673

Dated Sep 282018 4:22PM the sum of INR 1000 (One Thousand Only )
through Internet based

Online payment in the account of _PROCESSING FEE OF FRESH NOC FOR
GROUND WATER EXTRACTION, , FRESH NOC PROCESSING FEES.

Disclaimer:- This is a system generated electronic receipt, hence no physical signature
is required for the purpose of authentication

Printed On: 28-09-2018 04:30:42
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.sponseStatus hitps://bharatkosh.gov.in/responseStatus.aspx

& A A Engish

™ T Glla ) A S
*¥ Non-Tax Receipt Portal ; Controller General of Accounts
= Government of India Dept. of Expenditure, Ministry of Finance

| Home AboutUs User Guide ContactUs FAQs Terms And Conditions Charge-back and Refund Policy

| @ We have received your payment.

Payment Info
Transaction Ref. No.:2809180002673
| i Bank Reference Number:OLB728449828420063364
| Status:SUCCESS '
Amount:INR 1000.00

|

] . Other Details:20044928091800002656 35266986760 1000
| ;

|

Reason:
[ et | [k vourpoment | |
‘
i
|
Purpose Amount Ministry | Functional Head DDO Name PAOName |PRYment freauency /| pocument List ;
| [FROCESSING FEE OF
[FRESH NOC FOR WATER Pey & Accounts Officer, [PRO(CGWS),  [No
. |erounp waTer 1000 (INR) lgegoupces  [070202800020000)000, cows " |Faridsbad  [Restriction,2018-201 i
| |pxaracTion |
Disclaimer:

| Please check your account for any debited Amount to avold duplicate payment. In casa of any duplicate payment made, the concernad
\ Ministry/ Department against which the payment has to be realized, shall have to be directly contacted by the depositor and the Non Tax
| Receipt Portal shall not bear the onus for the same.

The entity making the deposit at NTAP should ensure that It ie doing so against correct and relevant name , the same name should be
used to claim the services in lieu of the payment made.

Note:-If your pay t is successtul, g the receipt for your payment
i
©12015 Controller General of Accounts. All Rights Reserved. Mg Mome! Al Us | Cntactls | Brxacy Peigy | Disslamer | Skemes] Tamm s
To be viewed in 1024x760 resolution and 1€ § and above, Chrome and Mozilia, ik Conaitions

Powered by Public Financial Management System

28-09-2018 16:32




Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018
1. General Information:

Water Quality: Fresh Water

Application Type Category/ Type of Application: Paper and Pulp

(i) Name of Industry: BANWARI PAPER MILLS LIMITED

(i) Location Details of the Industrial Unit- (Attach Approved Site Plan with Location Map) ($)
Address Line 1 : 4TH K. M. STONE, RAMNAGAR ROAD,
Address Line 2 : KASHIPUR
Address Line 3 :
State: UTTARAKHAND
District: UDAM SINGH NAGAR
Sub-District: KASHIPUR
Village/Town: Rampura
Latitude: 29.210421
Logitude: 78.961830
Area Type : Non-Notified
Area Type Category : Critical

(iii) Communication Address
Address Line 1: BANWARI PAPER MILLS LIMITED
Address Line 2: 4TH K. M. STONE, RAMNAGAR ROAD, KASHIPUR
Address Line 3:
State: UTTARAKHAND
District: UDAM SINGH NAGAR
Sub-District: KASHIPUR
Pincode: 244713
Phone Number with Area Code: 91 5947 274880
Mobile Number: 91 9837077886
Fax Number:
E-Mail: banwaripapermill@yahoo.co.in

(iv) Salient Features of the Industrial Activity:
Our unit is manufacturing Writing and Printing Paper based on Waste Paper

(v) Land Use Details of the Existing / Proposed Industrial Unit Premises Ownership of the Land :

Land Use Details Existing (sq meter) Proposed (sq meter) Grand Total (sq meter)
Green Belt Area 4920.80 0.00 4920.80
Open Land 13416.90 0.00 13416.90
Road/ Paved Area 4082.50 0.00 4082.50

30/09/2018 03:16 PM Page 1 of 6
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Government of India

Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use

(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018

(vi) Drainage in the Area (River/ Nala etc) :

Rooftop area of building/ 10731.30
sheds
Total 33151.50

(vii) Source of Availability of Surface Water for n.a.

Infrastructure Use (Submit Water Availability /
Non Availability Certificate):($)

(viii) Average Annual Rainfall in the Area (in mm): 1281.00

(ix) Townships / Villages (Within 2km Radius of = Rampura

the Industrial Unit):

(x) Whether Ground Water Utilization for: Existing Industry

Date of Commencement Industry: 24/10/1994

Date of Expansion :

2. Details of Water Requirement (Fresh and Recycled Water Usage):
(Please Enclose Water Balance Flow Chart of Activities and Requirement of Water at each Stage) ($)

(i)

(i)

Total Water Requirement (a+b+c+d) (m3/day)

Nakatiya nala to bahela

Existing
Water Requirement Details (Fresh Water) (m3/day)
(a) Ground Water Requirement (m3/day): 900.00
(b) Surface Water Available 0.00
(Canal, River, Ponds etc.) (m3/day):

(c) Water Supply from Any Agency (m3/day): 0.00
Total Fresh Water Requirement 900.00
(at+b+c)(m3/day):

(d) Recycled Water Usage (m3/day): 550.00
Total Water Requirement : 1450.00
(atb+c+d)(m3/day)

Breakup of Water Requirement and Usage:
Activity Existing Proposed Total
Requirement  Requirement Requirement
(m3/day) (m3/day) (m3/day)
Industrial Activity 1428.00 0.00 1428.00
Residential / 10.00 0.00 10.00
Domestic
Greenbelt 12.00 0.00 12.00
Development
/Environment
Maintenance
Other Use 0.00 0.00 0.00
Grand Total 1450.00 0.00 1450.00

30/09/2018 03:16 PM

0.00

0.00

Proposed
0.00
0.00

0.00
0.00

0.00
0.00

No. of

Operational Days

in a Year
300

300

300

10731.30

33151.50

Total
900.00
0.00

0.00
900.00

550.00
1450.00

Annual
Requirement
(m3/year)

428400.00
3000.00

3600.00

0.00
435000.00

Page 2 of 6
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Government of India
Central Ground Water Authority (CGWA)

Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use

(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018
(iii) Breakup of Recycled Water Usage:

(m3/day) (Days)
(a) Total Waste Water Generated : 600.00 300
(b) Quantity of Treated Water Available 550.00
i). Reuse in Industrial Activity: 300.00 300
ii). Reuse in Green Belt Development: 12.00 300
iii). Other Uses: 0.00 0
(c) Total Treated Water Utilized: 312.00
Net Ground Water Requirement: 900.00 (m3/day)
3. (a). Groundwater Abstraction Structure- Existing:
Number of Existing Structures: 2
SNo. Type of Depth Depth Discharge Operatio Mode Horse Whether
Structure (Meter) to (m3/Hour) nal Hours of Power Fitted
Name / Year / Water (Day) / Lift of with
of Diameter Level Days Name Pump Water
Construction (mm) (Meters (Year) Meter
below
Ground
Level)
1 Borewell/ 106.00/ 6.20 40.00 18/300 Submer 15.00 Yes
1997 200 sible
Pump
2 Borewell/ 105.00/ 6.20 60.00 3/300 Submer 25.00 Yes
2005 200 sible
Pump
(b). Groundwater Abstraction Structure- Proposed:
Number of Proposed Structures: 0
SNo. Type of Depth Depth Discharge Operatio Mode Horse Whether
Structure (Meter) to (m3/Hour) nal of Power fitted
Name / Year / Water Hours Lift of with
of Diameter Level (Day) / Name Pump Water
Construction (mm) (Meters Days Meter
below (Year)
Ground
Level)

(m3/year)
180000.00

90000.00
3600.00
0.00
93600.00

Whether Permission
Registered
with CGWA / If so
Details Thereof

No /-

No /-

Whether
Permission
Registered

with

CGWA/ If

so
Details
Thereof

4. Groundwater Availability (Please Enclose a Comprehensive Report / Note on Groundwater Condition in and
Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day : (%)

uploaded

5. Details of Rrainwater Harvesting and Artificial Recharge Measures Proposed / Implemented. If Ground Water

Recharge outside the

Industrial Unit Premises, then provide NOC from the Concern Authority / Agency if Already implemented, details
may be furnished. (Attach Rainwater Harvesting /Artificial Recharge Proposal).($)

uploadeed

30/09/2018 03:16 PM
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018

6. Consent to Operate / Estibilish / Approval Letter from Statutory Bodies viz Ministry of Environment & Forests
(MoEF) or State Pollution Control Board(SPCB) or State Level Expert Appraisal Committee(SEAC) or State Level
Environment Impact Assessment Authority(SLEIAA):($)

Attached Consent/ Approval of Government Agency(Previous: Referral Letter)

Letter Number UEPPCB/HO/CON/B-17/2018/425
S.No Consent /Approval of Attachment Name File Name
Govornment Agency
1  State Pollution Control Board referral letter Referral Letter.pdf
2 State Pollution Control Board Latest CCA LATEST CONSENT UPTO 2020.pdf
3 State Pollution Control Board Initial CTE CTE.pdf
4  State Pollution Control Board CTE-Expansion CTE-Expend.pdf
5 State Pollution Control Board INITIAL CTO INITIAL CTO.pdf

7. Have You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:
If Yes, so Details thereof with Status:
EARLIER Application Number : 21-4/734/UT/IND/2017 REJECTED ON OUR REQUEST

INDUSTRIAL USE- Self Declaration

M Itis to Certify that the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and | am
Aware that if Any Part of the Data / Information Submitted is Found to be False or Misleading at Any Stage the Application
will be Rejected Out Rightly.

1. Application Proforma is Subject to Modification from Time to Time.
2. Application should be submitted to Regional Office.

Regional Director,Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near Urja
Bhawan, Dehradun, DEHRADUN, UTTARAKHAND, 248006

3. Incomplete Application will be Summarily Rejected.

Submitted Application will not be Processed till the Print Out of the Signed Complete Application is Submitted to
Regional Office.

4. Applicant has to Submit Processing Fee of Rs. 1000.00/- (Rupees One Thousand Only) through NON TAX RECEIPT PORTAL
(https://bharatkosh.gov.in). A receipt will be generated. Please fill in the Transaction Ref No. and Date from the receipt, in print out of
application and attach receipt along with hard copy of application.

Bharatkosh Details:-

Transaction Ref
Number:-

Dated:-

Note:- The Processing Fee is Non-Refundable. Applicant should ensure and Check Eligibility of Submission of Application
and Required Documents before Submitting Online Application.

Attached Files:
1). Site Plan with Location Map (Previous: Site Plan) : (Refer: 1 (ii))

30/09/2018 03:16 PM Page 4 of 6
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018

S.No Attachment Name File Name
1 Land Registry LAND REGISTRY..pdf
2 Land khatauni LAND KHATAUNI.pdf
3 Layout plan plant layout.pdf
4 Revenue Sketch Chohaddi (Revenue Skttch).pdf

2). Certified Revenue Sketch : (Refer: 1 (ii))
No Attachment Found!

3). Documents of Ownership / Lease : (Refer: 1 (v))
No Attachment Found!

4). Source Water Availability/Non-availability Certificate(Previous: Source of Availability of Surface Water) :
(Refer: 1 (vii))

S.No Attachment Name File Name
1 Non water availability certificate NON WATER SUPPLY CERTIFICATE.pdf

5). Water Balance Flow Chart (Previous: Enclose Flow Chart of Activity and Requirement of Water): (Refer: 2)

S.No Attachment Name File Name
1 WATER BALANCE FLOW CHART WATER BALANCE FLOW CHART.doc
6). Hydrogeological Report(Previous: Groundwater Availability Report) : (Refer: 4)
S.No Attachment Name File Name
1 Hydrogeological Report Hydrogeology Banwari.docx

7). Rain Water Harvesting/Artificial Recharge proposal(Previous: Details of Rainwater Harvesting / Artificial
Recharge Measures) : (Refer: 5)

S.No Attachment Name File Name
1 RWH DESIGN RWH DESIGN.pdf

8). Authorization Letter (Previous: Authorization) :

S.No Attachment Name File Name
1 DIRECTOR RESOLUTION DIRECTOR RESOLUTION.pdf

10). Ground Water Quality Report(Previous: Non-Polluting Effluent) :

S.No Attachment Name File Name
1 ETP analysis report Analysis Report Of ETP.pdf
2 Latest ETP report ETP TEST REPORT LATEST.pdf
3 ground water analysis report GROUND WATER ANALYSIS REPORT.pdf

11). Extra Attachment :

30/09/2018 03:16 PM Page 5 of 6
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/1072/UT/IND/2018

S.No Attachment Name File Name
1 Form 10 FORM 10.pdf
2 ETP DESIGN ETP Details.pdf
3 MANUFACTURING PROCESS MFG PROCESS.pdf
4 NON POLLUTING UNIT SELF NON POLLUTING UNIT CERTIFICATE.pdf
CERTIFICATE
12). Scanned Industrial Application :
No Attachment Found!
Date : Name & Signature of the applicant
Place : (With official seal)

Associated User : BPML1980
Submitted By User : BPML1980
Submission Date :  30/09/2018

* In case signed by any authorized signatory, the details of the signatory with the authorization shall be
enclosed.
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Banwari Paper Mills Ltd. Kashipur, Uttrakhand
Flow Sheet of E.T.P in Block Diagram as on 06/08/2018
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BANWARI PAPER MILLS LIMITED

EFFLUENT TREATMENT PLANT

DAILY EFFLUENT DISCHARGE RECORD
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EFFLUENT TREATMENT PLANT
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BANWARI PAPER MILLS LIMITED
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K.NANDINI REFINERIES

6/1, Vill. Hetamdandi, Amaria, Distt. Pilibhit (U.P)
FORM 10

[See Rule 19(1)]
MANIFEST FOR HAZARDOUS AND OTHER WASTE

Sender's Name & Mailing Address
(including Phone No. and e-mail)

m/e AppwArL PAPEL M (TD
Ai-h Km STONE, RAM NALAR ROD. ©ALidu
LoSe Nagah voKp

2. | Sender's Authorisation No. Per. 1D - 1o ¢, <
3. Manifest Document No. K 1 3 25
Transporter's Name & Address c U~
4 | (including Phone No.and e-mail)
5. Type of Vehicle {Truck/Tanker/Special Vﬁhi@)
6. Transporter's Registration No. L ¥
7. | Vehicle Registration No. L KOs AFL Y
s | Recaies rame ans maing accrss At k. SHoE
* | (Including Phone No. and e-mail) k nandinirefineries@gmail.com
8 | Receivers authorisation No. VEP PR/ H Of HAL-AUT H ~TRANS—C 2o | 4f
10. | Waste Deseription UsedOil [LA / westeon [ |
TUOTHNNN  © T TR T e LR, m3 or MT
. | No. of Containers SURESHRTRRROMON, . - G Nos.
12. | Physical form (SoIid/Semi-Solid!SludquQ'MTanyIS!urryIUquid)
13. Special handing instruction and additional information Use hand gloves, goagles and No any Leakage
14. | GendersCartticsts o | hereby declare that the contents of the
For Banwasi Prpeg Mills Lid. consignment are fully and accurately
described above by proper shipping name
. and are categorised packed, marked and
AURCSignatory | apeied and are in all respects in proper
; condition for transport by road according to
applicable national government regulations.
Name and stamp: Signature Month Day Year
PacTTEIN [olé] [Sfa] EEINncY
15. | Transport acknowledgment c>f/%§$mtw§b;-\'g
. = ANEs
Name and stamp: V:W 2 f Month Day Year
e 8 b,
' X (2 o] 5]
Receiver's certification for receipt of RaZardous and other waste
16.
Name and stamp: Signature Month Day Year
o (1]

White [ ] Yellow [__| Pink [ | Orange

(] Green[ | Biue [ | Brown

ey




( M/s Cheema Papers Ltd., Bazpur Road, Kashipur, Dist. U.S.Nagar,

Annexure-12
Uttarakhand

1. | Name & Address of the dndustry: M/s Cheema Papers Ltd
9 km stone Bazpur Road. Kashipur
Dist. U.S. Nagar, Uttarakhand
Contact Person : Mr. S.S Tripathi
Email: cheema kashipuriaiyanhoo.in
Co-ordinates Latitude: 29.16480064
Longitude: 79.00767517
2. | Date of Visit: 28.10.2020
3. | Type of Industry Sector: Paper and Pulp (CI category of charter)
4. | Operational Status Operational
5. | Name of Raw Material (Major) Waste paper
6. | Name of Final Product (s) Duplex board, M.G Poster. M.G Krafi
7. | Installed Production Capacity 230 MT/Day
8. | Consented Production Capacity 6500 MT/month (i.e. 216.67 MT per Day)
9. | Actual Production 184.26 MT/Day
as per the logbook from July 2020 - October 2020
B (Annexure-12.1)
10.| Production on the day of visit 197.97 MT/Day (as informed by unit)
11| Manufacturing process Process flow diagram placed at Annexure- 12.2
12| Consolidated Consent to operate and | Yes. valid up to 31.03.2023 (Annexure-12.3)
authorization under section-25 of the "
Water (Prevention and control of
pollution) Act. 1974 and under
section -21 of the Air (Prevention
and control of pollution) Act, 1981
and Authorization under Rule 6 (2)
of Hazardous and other waste
(Management and Transboundary
Movement) Rules. 2016
131 NOC from CGWA for abstraction of | Applied for NOC on 26.05.2017 (Annexure-12.4)
Ground Water
(Yes/ No)
14 Sources of Water Supply — In case of | Three borewells are present. All three are functional.
Bore well mention numbers Two have flow meter and one doesn’t have flow meter.
Bore well 1: 82362 m*
| Bore well 2: No flow meter installed
| Bore well 3: 53683 m* (Not working as per unit
representative)
15.] Fresh Water consumption 2858.05 m/day
(Average from Logbook if available) | as per the logbook from July 2020 - October 2020
(Annexure-12.5)
16, Fresh Water consumption on the day | 3300 m*/day
of visit
17, Whether ETP exist (Yes | Yes

/ No)

Ject—
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18] Operational ~ status  of  ETP - FFunctional

Functional  (Working) 7/ Non-
Operational / Defunct
19| Details of Effluent Treatment Plant

(ETP)

Bar Screen - Equalization tank — Sedicell - Primary
clarifier - Acration Tank - Secondary Clarifier - Tertiary
treatment (Flow chart at Annexure- 12.6) ‘
Talet: Yoo, V-nolch: Readig during  inspection:

| Status of Flow ;’\Ictcr( o) inetalled ar

20
| fnlet ol 1P~ (Yes/ No) [78.82m /i !
| Outlct ol 121 = (Yes / No) Outlet: Yoo, Vonoteh and Uiltraconie flow meters V- ;
Reeyeling line = (Yes/No) noteh  Reading during inspection: 132,85 m'/hr, [
Ultrasonie flow meter reading during inspection at cutlet: |
| 116.8 m'ihr |
] f | Reeyeling line: 9101 m’ |
| 21 Consented Discharge (KLD) 2625 KD ]
! 22 Raw ¢efMuent generated (I\l (IR (u shook maintained but ine <>Frv”c.—t”}«”m!|rwm:>—h,;".Mz_"q"HF_;"
| 22, Anncexure-12.7)
| 23] Treated effluent recyeled (KLD) No logbook maintained
| 24 Actual Treated effluent discharge | 2095.12 m 'fday, as per the logbook at Annexure-12.8
| (KLD)
25| Treated efMuent discharged on the | 2245 m¥/day

day of visit

26. Sample Collected from ETP (Yes /| Yes, as mentioned in Table at serial nn. 31
| No)
27| Mode of treated effluent disposal as | Disposal to local drain leading to River kosi

- observed during visit.
28. Any Bypass observed. If yes, then | No, but provision for bypassing tertiary trzatment

| collect samples for analvsis and | observed i
. anach photographs) (Yes / No) L
::9,I Whether OCEMS installed (Yes/ | Yes
1 No)

| 30., Management of hazardous wastes Hazardous waste is collected by M s Bha t
| Management  Company (Copy  of  agreement  at

| Annexure-12.9)
. 31.] Effluent Sample Analysis results l As below !
{ % = e i
B Source pH_| COD | BOD |TSS | TDS | Colour | MLSS | MLVSS | AOq il
' MTalet (Before 0.9 | 2248|764 | 3865 | 2172 |37 - i R
| _Equalization tank) | f :
[ Outletof Sedicell [7.0 [ 1676|763 | 2658 | 2216 | o1 : i m
CQutletof Primary | 7.0 [ 666 (383 | 148 | 200 |BDL . T T
clarifier e ) H
| Outlet of 7.3 | ol I R T I I S S
L Secondary | ;
| clarifier ; |
O Finaloutlet (after | 7.6 |59 |69 |16 RT3 B R D S—— -y
filtration units) ~ | i
| ppm
L€,
0.009
z{:}\
)(\\f’ ‘*\”%w
7 , Page 2 of 8
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kg/to
n
i 5 2 - 3729 20644 -
luside Aeration - &
tank _ SR | NS e (ST
i _ . 2042 4
Return sludge - - - - . 18830 | 1294
OCEMS . - - :
Standard 7.0 | 250 30 50 s i . 5 Tkg/t
_ on*o
8.5 f i
| paper |
prod |
|
| uced
Note — All parameter ave in mg/l except pll
*Standard applicable as preseribed in Environment (Protection) Act, 1986 for Large Paper and

Pulp industry. |
32 Groundwater samples analysis results |
Parameters Borewell within premises | BIS IOSOO:QOiE‘fi’ermissible limitin 3
absence of alternative source)

pH 7.8 6.5-8.5

Conductivity 367

cop BDL L -

DS 215 - 2000

Colour BDL 15

Total Alkalinity 178 I 600

Total Hardness 172 600

Sulfate 14 400

(ol 2 1000

F 0.2 1:5

As BOL 0.05

cd BDL 0.003

Co BDL :

cr BOL Ey 0.05

Cu BOL ' 15

Fe 0.03 ) 03

Mn BDL 0.3

Ni BOL 0.02

Pb BOL 0.01

Sb BDL ‘

Se BOL 0.01

V' BDL

Zn 0.01 T 13
All units in mp/l except pll, color and conductivity; color measured in color units and conductivity in
pmho/cm )
As per analysis results of samples collected from Borewell inside the unit's premises; the
characteristics are complying w.r.t. standards laid down in BIS 10500:2012

oA
,\9/ Page3 of 8

162

@ imin sman i Taw 7 0 a v @ immanias i




M%

33.

8. The unit has installed Sedi cell for fiber recovery from raw effluent. However, inspaction

9. The unit has installed 06 nos. of Pressure Sand Filters for tertiary treatment of tradz effuent.
10. The unit has installed sludge press (Fig.17) for dewatering of sludge generated from priman

| 11. As per unit representative, the dried sludge is sold to board making units; however,

Observations by joint inspection team—

1. The unit is waste paper based mill that nses waste paper as raw material and manufactures
Duplex board, NG Poster, NG Kraft. Bleaching is alvo perfornmed for production of M.G.
Poster paper.

The unitand E TP both were found operational at the time of inwpection,

The unit has valid Consolidated Consent to operate and  Authorization undor Water

-t 12

(Prevention and control of pollution) Act, 1974, Air (Prevention and control of pollution)
Act, 1981 and Authorization under Rule 6 (2) of Hazardous and other waste (Manasement
and Transboundary Movement) Rules, 2016 from UKPCB valid upto 31.03.2023 Annexure- |
12.3, '

4. The unithas applied to obtain NOC for proundwater withdrawal from CGWA on 26.05.2017
Annexure-12.4. Z

wn

Flow meters are available at two Bore wells to monitor the fresh water consumption and onz

bore well have no flow meter. (Fig.16) |

6. The unit has installed V-notch at ETP inlet channel; but at the time ol visit, inspzction team
observed that entire quantity of raw effluent was flowing below the V-notch indicating that
V-notch not installed properly (Fig.2). The unit has submitted copy of ETP inlet logkook
(Annexure-12.7) for June 2020-October 2020, in which all readings entered were wrong. It
is doubted that V-notch was intentionally placed such that major flow passes from under sida
of V-notch.

7. The unit has installed fetv diffusers in equalization tank to avoid accumulation of solids at

the bottom. However, at the time of visit, inspection tearn observed heavy accumulation of

sludge in equalization tank which indicates that either diffusers installed are inadzquate or

they are not operated continuously. (Fig.3)

team observed accumulation of 300mm thick layer of fibers at top: which indicates thar Sedi
) p

cell capacity is inadequate. (Fig.4)
(Fig.9)
and secondary clarifiers.

inspection team observed that wet sludge has been dumped in open unlined land / pit (area
300sq.M approx.) (Fig.18).

. The unit has installed flow meter (reading: 9101m?) on the reeyeling line carry ing partially
treated effluent after primary clarifier to production process area; however, no logbook is
maintained for this flow meter.

13. At the time of visit, it was observed that the unit is discharping the treated eMuent after

lertiary treatment.

14, Multiple openings were observed in collection tank provided for storage of tertiany treated

¢ffluent instead of permitted single ontlet point (Fig. 20) and also there is no provision for

Y63
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15. Provision for py-passing tertiary treatment was also observed from collection tank after
secondary clarifier of ETP.(Fig. 8)

16. Sludge press was found non-operational at the time of visit.
I7. The unit has installed OCEMS for BOD. COD. TSS. pll and flow & has provided
connectivity to CPCB/SPCB servers (Fig. 11&12): however, at the time of visit, inspection
team observed that readings in OCEMS were not changing which indicates that OCEMS has
been tampered.
18. The analysis results of samples collected from ETP shows pH: 7.6 (against the norms of 7.0-
8.5), COD: 59 mg/l (against the norms of 350 mg/l), BOD: 6.9 mg/l (against the norms of 30

mg/l), TSS: 16 (against the norms of 50 mg/l) and AOx: 0.009 kg/ton of paper produced
(against the norms of 1kg/ton of paper produced).

19. The analysis results of sample collected from aeration tank shows MLSS: 3729 mg/l. It
reflects that the aeration tank of the unit is in stabilized condition.
20. As per the logbook of fresh water consumption submitted by the unit for duration July 2020
to October, 2020, unit is consuming fresh water @ 15.51 KL/MT of product against the
charter norms of 15 KL/MT.
21. As per the logbook of treated effluent discharge submitted by the unit for duration July 2020

to October, 2020, unit is discharging treated effluent (@ 11.37 KL/MT of product against the
charter norms of 10 KL/MT.

22. The unit has maintained logbook for electricity consumption at ETP; however, readings
values entered in log book were higher than the actual reading displayed at Energy meter.
(Fig. 21 and 22)

23. Equipment for effluent sample analysis in-house environmental laboratory, were not
maintained. COD digestion assembly was not in use; however, readings were entered in log
book. Food and water bottles were kept in BOD incubator.

24. Only 06 numbers BOD bottles were observed in lab, which are inadequate for keeping
different dilutions.

34. Conclusion: Non-Complying w.r.t. the followings:
i. No valid NOC for ground water withdrawal from CGWA.

ii.  Outlet for partially treated effluent from collection tank after secondary clarifier of ETP
before tertiary treatment.

iii. Multiple outlets in collection tank of final treated effluent against the permitted single outlet
point.
iv. Un-scientific and unsafe dumping (storage) of ETP sludge in open pit, within own premises
and defunct sludge press (for sludge dewatering).
v. Improper installation of V-notch at ETP inlet.
vi. Flow meter not installed on ane borewell out of existing three numbers.
vii. Inadequate capacity of sedi-cell (for pulp removal),
viii. Forged entry into ETP logbooks of energy meter and inflow.
ix. Environmental laboratory equipment not maintained properly.
35. Recommendations:
i.  Theunit shall obtain valid NOC from CGWA for ground water withdrawal.

i The unit shall dismantle the outlet of partial treated efluent from collection tank
_after secondary clarifier of ETP before tertiary treatment,

//’\QV Page50f8
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i, The unit shall dismamtle the multiple outlets from collection tank ol Tinal freated
elMuent. (
. Fhe unit shall stop un-scientibic and wsafe damping (sorape) of TP shidge. A
covered shed with plattorm shall be constructed o store BT shdge.
vo  The anit shall install Venoteh at TP et properly.
Vi, Fhe unit shall install fow micter on all water abstraction poit,
vit,  The unit shall increase capacity of sedi cell (for palp removid/iecovery).
viti. The unit shall maintain proper 1T lophooks of enerpy mcter and inflow.
ix.  The unit shall maintin environmental labotatory equipment properly. ]

hs of M/s Cheema Papers Ltd, Kashlpur, Dist. U.S. Nagar U‘ttarakand R
- : : F’s«g ey ﬁﬁ'gx

F:g 1 Manufactunng process area Fig 2: ETP inlet channel with V-
notch

Fig.4: ed:cell top — overloaded

wit solids

F|g7 Pressure sand hlers (tem.)ry Fip.8: Provision for by passlng | Fig ‘3 ETP outlet after temary
treatment) | tertiary treatment treatment

P
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Fig 11 OCEMS sensors in outlet

channel

30101 /14 Soat

Fig.14: Non-operational BOD
incubator
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Fig.17: Sludpe press

e e

Fm ,12: OCEMS dtsply
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ch 15: Flow meter at recycling line |

from pnmary clanfler

Fig. 18 Open dumplnp of ETP sludpe onland
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| Fig.Z: eiary treated effluent collection tank with mu

itiple

openings

Fig.21: Energy Meter at ETP
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_Fig.22: Log-book of Energy Neter 3t ETP

Signature of the inspecting officials

Sr. No.

- Name of the Officials

Signature i

| Sh. C. B Chourasia, Sc.’E7, CPCB, Delhi

ta

D, Panka) Bumar, Sc D7, CPCR, Delln

K

Sho Naresh Goswann, Regional Ofticer, RO

Fashipur, UKPCB

Dr. Abhas Kumar, Sce'87, (.Ql’("!i?()clht

E

ShoAnkit Shukla, SRE, CPCB, Delhi
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1 3
1-Jul-2020| 125.0098
2-Jul-2020| 119.9998
3-Jul-2020 84.0064
4-Jul-2020 85.2584
5-Jjul-2020| 118.6061
6-Jul-2020| 104.8663
7-Jul-2020| 72.7822
8-Jul-2020 93.6452
9-Jul-2020| 142.3805
10-Jul-2020] 135.0560
11-Jul-2020| 151.1389
12-Jul-2020| 154.5752
13-Jul-2020| 156.6176
14-Jul-2020] 167.3300
15-Jul-2020{ 190.1629
16-Jul-2020| 183.8051
17-Jul-2020] 204.7529
18-Jul-2020| 162.5651
19-Jul-2020] 169.0724
20-Jul-2020] 169.3223
21-Jul-2020| 232.0445
22-Jul-2020] 167.0832
23-Jul-2020] 169.3951
24-Jul-2020|] 190.6943
25-Jul-2020] 195.9076
26-Jul-2020| 194.4984
27-Jul-2020| 168.0428
28-Jul-2020] 196.7484
29-Jul-2020{ 207.9102
30-Jul-2020] 151.1038
31-Jul-2020] 253.2070
4917.5884
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1 3
1-Aug-2020] 199.4238
2-Aug-2020] 148.9159
3-Aug-2020] 157.0449
4-Aug-2020f 156.7948
5-Aug-2020f 179.2703
6-Aug-2020y 173.3684
7-Aug-2020§] 165.4393
8-Aug-2020] 174.4380
9-Aug-2020f 192.1968

10-Aug-2020] 188.5310
11-Aug-2020] 138.8186
12-Aug-2020] 190.2823
13-Aug-2020] 207.7816
14-Aug-2020] 215.9534
15-Aug-2020f 209.6615
16-Aug-2020] 182.5955
17-Aug-2020] 201.2236
18-Aug-2020] 188.4056
19-Aug-2020§ 193.5981
20-Aug-2020] 167.8803
21-Aug-2020] 203.1718
22-Aug-2020f 220.2384
23-Aug-2020] 207.4582
24-Aug-2020] 236.5829
25-Aug-2020] 193.8646
26-Aug-2020] 147.7073
27-Aug-2020] 199.3078
28-Aug-2020] 200.0672
29-Aug-2020] 204.0438
30-Aug-2020] 226.8643
31-Aug-2020] 300.0527

5970.9827




1 g
1-Sep-20 78.6875
2-Sep-20 201.7351
3-Sep-20 205.7523
4-Sep-20 163.4860
5-Sep-20 204.1186
6-Sep-20 205.1864
7-Sep-20 183.5665
8-Sep-20 207.8895
9-Sep-20 153.9347

10-Sep-20 205.6299

11-Sep-20 208.0503

12-Sep-20 259.1998

13-Sep-20 234.7015

14-Sep-20 175.7497

15-Sep-20 203.5619

16-Sep-20 127.9405

17-Sep-20 213.0395

18-Sep-20 195.9561

19-Sep-20 140.5731

20-Sep-20 186.1327

21-Sep-20 193.1977

22-Sep-20 178.9315

23-Sep-20 175.6034

24-Sep-20 189.8114

25-Sep-20 180.8385

26-Sep-20 172.5061

27-Sep-20 221.7245

28-Sep-20 213.5146

29-Sep-20 231.9892

30-Sep-20 238.2030

5751.2115
¢ -




1 3

1-Oct-2020 195.0560

2-Oct-2020| 206.4423

3-Oct-2020] 200.4133

4-Oct-2020{ 175.8019

5-Oct-2020{ 170.6406

6-Oct-2020| 166.2541

7-Oct-2020{ 149.2309

8-Oct-2020 98.8297

9-Oct-2020| 205.9945
10-Oct-2020| 193.4547
11-Oct-2020| 190.0426
12-Oct-2020| 224.4420
13-Oct-2020] 250.3475
14-Oct-2020| 239.2569
15-Oct-2020] 190.0443
16-Oct-2020] 202.5255
17-Oct-2020| 199.8321
18-Oct-2020| 177.4742
19-Oct-2020| 176.9537
20-Oct-2020| 198.0757
21-Oct-2020] 203.5826
22-Oct-2020| 178.1140
23-Oct-2020{ 172.3539
24-Oct-2020| 172.5892
25-Oct-2020 207.8882
26-Oct-2020| 279.7584
27-Oct-2020 0.0000
28-Oct-2020 0.0000
29-Oct-2020 0.0000
30-Oct-2020 0.0000
31-Oct-2020 0.0000

5025.3988
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Waste Paper

Fig.- 1, Layout of Paper Manufacturin
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g Process at M/s Cheema Papers Ltd, Kashipur (U.K.)
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M/s Cheema Paper Ltd,
Plot No: 103,
9km Stone, Bazpur Road,
Tehsil-Kashipur, Distt-U.S.Nagar.
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h S Last CCA Present CCA (Expand)
| No. Product Quantity Product Quantity
i (Per Month) (Per
Month)
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‘ | Board - Board
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i
HEAD OFFICE
Uttarakhand Environment Protection and Pollution Control Board
29/20, Nemi Road, Dalanwala, Dehra Dun (Uttarakhand)

/

B e Phone : 0135-2658086, Fax :2718092. Web : www.ueppcb.uk.gov.in. E-mail : msukpcb@yahoo.com
UEPPCB/HO/Con/C-5/2018/ | |37} Date: 2018 |1°0.02[F
REGD. POST
To,
M/s Cheema Paper Litd,

Plot No: 103, :
9km Stone, Bazpur Road,
Tehsil-Kashipur, Bistt-U.S.Nagar.

Consolidated Consent to Operate and Authorization hereinafter referred to as the CCA
(Consolidated Consent & authorization) (Renewal) under Section-25 of the “Water
{(Prevention & Control of Pollution) Act, 1974” and under Section-21 of the “Air (Prevention
& Control of Pollution) Act, 1981” and Authorization under “Rule-6(2)” of the “Hazardous
and Other Waste (Management and Transboundary Movement) Rules, 2016” notified under
“Fnvironment (Protection) Act, 1986” as applicable (tn he re‘erred hereinafter as Water Act, Air
Act and Hazardous & Other Wastes Rules, 2016 respectively).

PCBID -13189 Inward ID - 239070
CCA (Renewal)
Consent No. 38524/ 5 7)1 Date :- 05.04.2018

CCA is hereby granted to M/s Cheema Paper Ltd located at 9km Stone, Bazpur Road, Tehsil-
Kashipur, Distt-U.S.Nagar subject to the provisions of the Water Act, Air Act and Hazardous
and Cther Wastes Rules, 2016 and the orders that may be made further and subject to following
terms and conditions :- ;

1. This CCA is granted for a period from up to 31.03.2023 and valid for manufacturing of
following products with Capital Investment/Net Assets Values ¥ 60.54Crs :-

S. Last CCA Present CCA (Renewal)

No. Product Quantity Product Quantity

(Per Month) (Per Month)
1 | MG Poster, MG Craft & 5250 MT | MG Poster, MG 5250 MT
Duplex Board Craft & Duplex
Board

2. Specific Conditions under Water Act :-
(i) The daily quantity of effluent discharge (KLD) :-

Last CCA ' Present CCA (Renews?
Trade Effluent 2625 2625
Sewage 24 24

(i) Trade Effluent Treatment and Disposal : The applicant shall operate Effluent
Treatment Plant consisting of primary, secondary and tertiary treatment as is required
with reference to influent quantity and quality.

In case of stoppage of functioning of ETP, production has to be stopped immediately and
this Board has to be intimated by fax/phone/email with a report in this regard to be
dispatched immediately.

(iii) The treated cffluent shall be recycled to maximum extent and remaining treated effluent
shall be disposal in nearby drain leading to river kosi. Quality of the treated effluent shall
meet to the following general and specific standards as prescribed under Environment
(Protection) Ru’es, 1986 and applicable to the unit from time-to-time :-

N

Y24
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1 | pH Between 7.0 to 8.5

2 | Suspended solids Not to exceed 500mg/I

3 | BOD (3 days 27°C) Not to exceed 30 mg/l

4 | COD Not to exceed 350 mg/l

5 | AOX Not to exceed 1.0Kg/Ton of product.

(iv) Sewage Treatment and Disposal: The applicant shall provide comprehensive Septic Tank
& Soak Pit as is required with reference to influent quantity and quality.

3. Conditions under Air Act :-

(i) The applicant shall use following fuel and install a comprehensive control system consisting
of control equipment as is required with reference to generation of emissions and operate
and maintain the same continuously so as to achieve the level of pollutants to the following

standards :
S. Stack Stack Type of Fuel Emission Emission
No | attached with | height Fuel Quantity Control standards
(Mt) Equipment not to
exceed
1 | Boiler ; 31 Husk 3TPH Wet PM-
(10TPH) x 2 Scrubbing | 600mg/NM’
System
2 | Boiler 55 Husk 7TPH ESP PM-
(22TPH) x 1 : 150mg/NM’

In case of stoppage of functioning of air pollution control equipment, production has to be
stopped immediately and this Board has to be intimated by fax/phone/email with a report in
this regard to be dispatched immediately.

(ii) Noise from the D.G. Set and other source(s) should be controlled by providing an acoustic
enclosure as is required for meeting the ambient noise standards for night and day time as
prescribed for respective areas/zones (Industrial, Commercial, Residential, Silence) which
are as follows :-

Standards | Industrial Area Commercial Area | Residential Area | Silence Zone

for Noise | Day Night Day Night Day Night Day | Night
level in | time time time time time time time time
db(A) Leq 75 70 65 55 55 45 50 40

Day time : from 6.00 a.m. to 10.00 p.m,, Night time: from 10.00 p.m. to 6.00 a.m.

4. Conditions under Hazardous & Other Wastes Rules, 201; -
F rdq/ {7

(i) Number of authorization and date of issue : s e i 148,

(i) The Factory Manager of M/s Cheema Paper Ltd, Kashipur, Distt-U.S.Nagar is hereby
granted an authorization to operate a facility for collection and storage of Hazardous wastes.

(i) The authorization is granted to operate a facility tor generation, collection and storage of
hazardous wastes within factory premises for following category of wastes :-

S.No. Category Quantity of Waste for which | Mode of Disposal
(Schedule-1 & authorization is being issued
Schedule-II) (MTA)
1 Schedule I -5.1 0.010 Recyclable.

(iv) The authorization shall be in force for a period up to 31.03.2023.

(v) The authorization is subject to the conditions stated below and such conditions as may be
specified in the rules for the time being in force under Environment (Protection) Act,
1986.

Terms and conditions of authorization :
(i) The authorization shall comply with the provisions of the Environment (Protection) Act,
1986, and the rules made there under.
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Annexure
Specific Conditions:

1. The applicant shall provide ISI mark water meter to each water supply source and shall regularly submit

returns of water consumption in the prescribed form and pay the cess as specified under Section-3 of

Cess Act.

The applicant shall submit audited balance sheet of the unit at the end of each financial year so that fee

submitted by the applicant could be assessed.

3. The applicant shall provide ports in the chimney/stack and facilities such as ladder, platform etc. as per
requirement for monitoring the air emissions and the same shall be open for inspection and use at all
times by the Board’s staff. The chimney/stack attached to various sources of emission shall be designated
by numbers such as S-1, S-2 etc. and these shall be painted/ displayed to facilitate identification.

4. The industry shall ensure interlocking of air pollution control devices and production processes.

5. A solid waste generated from the industry has to be disposed in manner so that contamination of surface
water bodies/ground water/soil etc. does not take place.

6. The industry shall take adequate measures to control of noise from its own source so as to comply with
the standards as may be applicable.

7. The applicant shall develop three rows of green belt on the premises with plant species as suggested by
the Central Pollution Control Board. '

8. The industry shall strictly adhere with the specific and general conditions issued with CCA order. Any
violation of stipulated conditions may attract legal action under the provisions of Water Act, Air Act and
Environment (Protection) Act and Rules made thereunder.

9. The industry shall ensure all safety measures and shall undertake periodical assessment by the
competent authority. )

10.Unit shall ensure manifest system in Form-10 of Hazardous & Other Wastes Rules, 2016 while
disposing hazardous waste.

11.Hazardous waste should not be stored beyond a period of 90 days.

12.The industry situated nearby the River Ganga and its tributaries shall ensure the treatment facilities and
disposal arrangement in such a way so that no waste water is discharged in water stream or water bodies.

13. The unit shall install water meter in all water use/recycle point and also &t discharge point.

14. The unit shall strictly comply with the directions issued by the UEPPCB on dated 13.03.2015 under
Section-33(A) of the Water (Prevention & Control of Pollution) Act, 1974- regarding
Implementation of “Charter for Water Recycling and Pollution Prevention in Pulp & Paper
Industries.

15.The Unit shall comply with the directions issued by the board under section-33(A) of Water Act, 1974
regarding installation of RTMS & Real Time Data transmission to CPCB & UEPPCB, Scrupulously.

16. In case of non-compliance of CCA condition the BG No-0066818BG1001966 ¥ 5.0Lacs (State Bank of India),
Kashipur shall be forfeited in favour of the Board without any prior notice.

17.The unit shall strictly comply with the provisions of Water, Air & E (P) Acts and Rules/Notifications
made there under.

18.The unit shall not increase production capacity without prior consent of the Board.

1S

General Conditions :-

I. The applicant shall get analyse the samples of effluent/emission/hazardous wastes at least once in a three

month from the laboratory recognized by the MoEF and shall report to the UEPPCB.

The applicant shall however, not without the prior consent of the Board bring into use any new or altered

outlet for the discharge of effluent or gases emission or sewage waste from the unit.

Treated waste water and domestic waste water shall be disposed jointly at one disposal point. The applicant

shall provide discharge measurement equipment at final disposal point.

4. The applicant shall strictly comply with conditions of this CCA and submit compliance report of stipulated
conditions within 30 days of receipt of this CCA. If, at any point of time, it is found that the industry is not
complying with stipulated conditions or any further direction/instruction issued by the Board, legal action
shall be initiated against the applicant.

5. The applicant shall maintain good house keeping. All valves/pipes/sewer/drains etc. must be leak-proof.

6. The industry shall provide uninterrupted entry to the STP’s/ETP’s inlet and outlet points, Air Pollution Control
equipment and stack for smooth sampling/monitoring of efficiency of pollution control measures.

7. The industry shall provide “Inspection Book™ at the time of inspection to the Board’s officials.

o
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(i) The authorization and its renewal shall be produced for inspection at the request of an officer
authorized by the SPCB/PCC.

(iii) The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous
wastes without obtaining prior permission of the SPCB/PCC.

(iv) Any unauthorized changes in personnel, equipment as working conditions as mentioned in
the application by the person authorized shall constitute a breach of his authorization.

(v) It is the duty of the authorized person to take prior permission of the SPCB/PCC to close
down the facility.

(vi) An application for the renewal of an authorization shall be made as laid down under these
rules.

(vii) The unit shall comply with any other conditions specified in the guidelines issued by the
MoEF or CPCB/SPCB from time to tine. ]

This CCA is valid for manufacturing of MG Poster, MG Craft & Duplex Board by using
waste paper as a raw material only.

Compulsory documents to be submitted by the Industry/Unit :-

(i) Annual return in Form-4 and Waste Disposal Manifest in Form-10 under Hazardous
& Other Wastes Rules, 2016 and Third Party Audit Report.

(ii) Environment Statement in Form-V of Environment (Protection) Rules, 1986.

(iiif) Quarterly compliance report of the CCA, photograph of ETP/APCs/Waste Storage
Area.

Unit has to apply for renewal of CCA well in advance of 60 days of expiry of this CCA.

Competent Authority reserves the right to change/modify/add any time any condition of this

CCA. ;

Unit has to comply with the other general conditions as annexed herewith. Non compliance

of any provision of this CCA and provisions of the Water Act, Air Act and Hazardous &

Other Wastes Rules, 2016 will results in legal action under the aforesaid Acts and Rules.

Member Sécretary

Copy to: Regional Officer, Uttarakhand Environment Protection and Pollution Control Board,

Kashipur, Distt-U.S.Nagar for information and compliance of the same.

hief Environment Officer




=

8. Whenever due to any accident or other unforeseen act or event, such emission occurs or is apprehended to
oceur in excess of standards laid down, such information shall be reported to the Board’s offices and all other
concerned offices. In case of failure of pollution control equipment, the production process connected to it
shall be stopped with immediate effect.

9. The industry shall operate in a manner so that all emissions be emitted through designated chimney/stack
only.

10.1n case of any damage to the agriculture productivity, human habitation etc. by the operation of industry, it
shall be imperative to stop production in the industry with immediate effect and such information shall be
reported to Board’s offices. The industry shall be liable to pay compensation also in such cases as decided by
the Competent Authority.

- The applicant shall apply before the 60 days of expiry of CCA or any change in production types/ production
capacity/manufacturing process/capacity enhancement etc. or any change in effluent discharge point or
emission point.

12. The Board reserves the right to revoke/add/modify any stipulated condition issued along with CCA, as may be
necessary.

13. The person authorized shall not rent, lend, sell, transfer or otherwise transport the hazardous waste without
obtaining prior permission of the Board.

14. Any unauthorized change in personnel, equipment as working condition as mentioned in the application by the
person authorized shall constitute a breach of his authorization,

15. It is the duty of the authorized person to take prior permission of the Board to close down the facility.

16. The authorization is valid for temporary storage of Hazardous Waste within premises only.

17. The authorized agency shall ensure that on-line data with regard to quantity and nature of hazardous chemicals
being used in the plant as well as air emission and waste generated within premises is displayed on Display
Board of size 6x4 feet out side the main factory gate within premises.

18.1t is duty of the authorized person to take prior permission of this Board to close and cleanup the facility for
treatment, storage and disposal of hazardous waste.

19. The applicant shall maintain record of hazardous waste in Form-3 and shall submit annual return in Form-4 on
or before the 30™ day of June, following to the financial year to which that return relates.

20.1In no case any hazardous waste shall be disposed off on land, in any drain, or into any water stream. All spillage
must also be safely collected and stored.

21. Before the hazardous waste is stored or dumped in the facility, applicant must conduct a detailed physical and
chemical analysis of hazardous waste sa mple and report to the Board.

22.Dried hazardous sludge from the process in the plant shall be stored in double lined HDPE pit constructed
with R.C.C. or such material which does not react with the waste contained in it.

23.The storage area should be fenced properly and Sign/Notice Board indicating ‘Danger’ and ‘Hazardous’ shall
be displayed at appropriate position both in Hindi and English.

24.The industry shall store non-ferrous metal waste, used oil/spent oil waste in sealed drums placed on impervious
floor under covered shed. Hazardous waste if required shall be sold only to Registered Recyclers/Re-
precessors.

25.1n case of any transportation of hazardous waste, the details in Form-10 of the Hazardous/&)Other Wastes
Rules, 2016 shall be submitted to the Board. sl

Chief Environment Officer
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Government of India
\\ Central Ground Water Authority (CGWA)
A Ministry of Water Resources, River Development and Ganga Rejuvenation
\‘*"/"' Applications for Issue of NOC to Abstract Ground Water (NOCAP)

3
i
A
2
3
o

Application for Permission to Abstract Ground Water for Industrial Use
- (Application For New NOC)

Application Number : 21-4/528/UT/IND/2017
1. General Information:

Water Quality: Fresh Water
Appliéétion Type Category/ Type of Application: Paper and Pulp
() Name of Industry: CHEEMAPAPERSLTD.
(fi) Location Details of the Industrial Unit- (Attach Site Plan and Certified Revenue Sketch) ($5
Address Line 1: " 9TH K.M.STONE, BAZPUR ROAD
. /Address Line 2 : KASHIPUR
UTTARAKHAND
UDAM SINGH NAGAR
; KASHIPUR
Kashipur (MB)
Non-Notified
'A_reaf.’;T:}'pe Category : Critical

' :(iii) :Com Aunicétion Address
i CHEEMA PAPERS LTD.
9TH K.M. STONE

BAZPUR ROAD, KASHIPUR

UTTARAKHAND
UDAM SINGH NAGAR
KASHIPUR
A 244713
: JP'  Number with Area Code:
**‘Mobile Number: 919927077199
G Fax Number:
E-Mail: cheema_kashipur@yahoo.com

(iv) Sé’jﬁéht Features of the Industrial Activity:
. Our.unit is manufacturing paper from pulp

(v) Land Use Details of the Existing / Proposed Industrial Unit Premises Ownership of the Land : Enclose
Documents of Ownership / Lease: ($)

Land Use Details Existing (sq meter) Proposed (sq meter) Grand Total (sq meter)
Green Belt Area 177416.00 0.00 177416.00
P Open Land ' 7414.25 0.00 7414.25
Road/ Paved Area 1554.50 0.00 1554.50
24/05/2017 10:30 PM Page 10of &
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/528/UT/IND/2017 z

“Rooftop area of building/ ; 41895.25 000 41895.25
_§h§;ds ‘
Total : 228280.00 0.00 228280.00
(vi) Drainage in the Area (River/ Nala etc) : n.a
(vii) Source of Availability of Surface Water for n.a.

Industrial Use (if any — Furnish Details):
(viii)-Average Annual Rainfall in the Area (in mm):  1190.00
: '(ivx)v Townships / Villages (Within 2km Radius of  kashipur
i ‘the Industrial Unit):
) ?-"i}iéthér Ground Water Utilization for: Existing Industry

Eaié of Commencement Industry: 15/06/1990

ate of Expansion :

i ‘De of Water Requirémeﬁt (Fresh and Recycled Water Usage):
{  Enclose Water Flow.Chart of Activities and Requirement of Water at each Stage) ($)

i “’Tfotal Water Requirement (a+b+§+¢) ipaaey)

SR bt Existing Proposed Total
t;’Wat(_er Requirement Details (Fresh Water) (m3/day) ]
" (a) Ground Water Requirement (m3/day): 3440.00 0.00 3440.00
' (b) :Surface Water Available ' 0.00 0.00 0.00
9 1 .[Canal, River, Ponds etc.) (m3/day):
'Water Supply from Any Agency (m3/day): : 0.00 0.00 0.00
‘Total Fresh Water Requirement 3440.00 0.00 3440.00
, (aﬁbfg)(m‘}/d ay):
(d)* Recycled Water Usage (m3/day): , 160.00 0.00 160.00
"otal Water Requirement : 3600.00 0.00 3600.00
| (atbrctd)m3/day) '
¢ (ii) iBrequp of Water Requirement and Usage:
. Activity - Existing Proposed Total No. of Annual
L 7 il Requirement  Requirement Requirement Operational Days Requirement
ﬁ . ey (m3/day) (m3/day) (m3/day) inaYear (m3lyear)
7 ; ‘Industrial Activity 3377.75 0.00 : 387775 320 1080880.00
‘Residential / 12.25 0.00 1225 320 3920.00
Domestic :
.Greenbelt 160.00 0.00 160.00 320 51200.00
Development
[Environment
‘Maintenance
Other Use 50.00 0.00 50.00 320 16000.00
Grand Total 3600.00 0.00 3600.00 1152000.00
Hga 24/05/2017 10:30 PM Page 2 of 5
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/528/UT/IND/2017 -
s (iii) ;Breakup of Recycled Water Usage:

(m3/day) (Days) (m3/year)
(a) Total Waste Water Generated : 160.00 320 51200.0
(b) Quantity of Treated Water Available 160.00
i). Reuse in Industrial Activity: 0.00 320 0.0
ii). Reuse in Green Belt Development: 160.00 320 51200.0
{ iii). Other Uses: 0.00 320 0.0
i (c) Total Treated Water Utilized: 160.00 51200.0
Net gfound Water Requirement: 3440.00 (m3/day)
; 3. 3{a_), Groundwater Abstraction Structure- Existing:
;imber of Existing Structures: 2
i Type of Depth Depth Discharge Operatio Made Horse Whether ~ Whether Permissiol
St Structure (Meter) to (m3/Hour) nal Hours of Power Fitted Registered
- Name/ Year / Water (Day) ! Lift of with with CGWA / If so
e of Diameter Level Days Name Pump Water Details Thereof
.;Construction (mm) (Meters (Year) Meter
Dis, below
Ground
i Level)
. .Borewell/  145.00/ 7.00 300.00 15/320 Submer 30.00 No No/ -
#1990 150 sible
; Pump
.-320.00/ 8.00 200.00 5/320 Submer 30.00 No No /-
150 sible
# Pump
" ¥(b). Groundwater Abstraction Structure- Proposed:
: umber of Proposed Structures: 0 _
“Type of Depth Depth Discharge Operatio Mode Horse Whether Whether
Structure (Meter) to (m3/Hour) nal of Power fitted Permission
Name / Year / Water Hours Lift of with Registered
of Diameter Level (Day)/ Name Pump Water with
" ' Construction (mm) (Meters Days Meter CGWAIf
5 = e below (Year) so
pr PLis i Ground Details
e SRS Level) : Thereof
4. :Groundwater Availability (Please Enclose a Comprehensive Report/ Note on Groundwater Condition /

-Groundwater Quality in and Around the Area) Applicable to Industries Consuming Greater Than 500 m3/day and |
_or having a Land Area of Greater Than 2 Ha.- ($) it

] R -

5. -Details of Rainwater Harvesting and Artificial Recharge Measures for Groundwater Recharge in the Area. If the
Firm has Proposed to take up Rainwater Harvesting and Recharge outside the Industrial Unit Premises, then
y provide NOC from.the Concern Authority / Agency where the Harvesting Measures are Proposed, if Already
" . implemented, details may be furnished. (Attach Report on Comprehensive & Feasible Rainwater Harvesting /
Recharge Proposal).- ($)

will be constructed as per proposal

24/05/2017 10:30 PM Page 3 of
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/528/UT/IND/2017 -

6. Copy of Referral Letter seeking NOC from CGWA from Central Poliution Control Board / State Pollution Control
:Board / Bureau of Indian Standards / Ministry of Environment and Forests / Other Central / State Agencies shall
Aninexed.- (§)

: Attéﬁéﬁéd Referral Letter
sNg Attached Referral Letter Attachment Name File Name

1 State Pollution Control Board referral letter Refferal Letter.pdf

H

ave You Applied Earlier for Groundwater Clearance from CGWA / State Government Agency:
s, so Details thereof with Status:

INDUSTRIAL USE- Self Declaration

ﬁify that the Data and Information Furnished Above are True to the Best of My Knowledge and Belief and | am

tif Any Part of the Data / Information Submitted is Found to be False or Misleading at Any Stage the Application
cted Out Rightly.

Proforma is Subject to Modification from Time to Time.
n should be submitted to Regional Office.

Director,Central Ground Water Board Uttarakhand Region, 419-A, Kanwali Road, Baluwala , Near Urja.
Déhradun, DEHRADUN, UTTARAKHAND, 248006

-sﬂfé‘Shgmft‘ﬁr‘océssing Fee of Rs. 1000.00/- (Rupees One Thousand Only) in the form of Demand Draft drawn in

CGWB and Payable at Faridabad, Haryana.
t Details:-
4‘}96273 ' Dated: &b - 08~ A1

Amount: | 0T 7-

récéssing Fee is Non-Refundable. Applicant should ensure and Chelck Eligibility of Submission of Application
ed Documents before Submitting Online Application.

it

7

d@ ed ,éfles:

ite Plan + (Refer: 1 (ii))

i’ S_lﬁlo A Attachment Name File Name

EAN : m_'plant layout Map.pdf
2). Certified Revenue Sketch : (Refer: 1 (ii))
: S,N‘o Attachment Name File Name
~1 revenue sketch Map.pdf
3). Documents of Ownership / Lease : (Refer: 1 (v))
S.No Attachment Name File Name
1 Khatauni Khatoni.pdf

4). Source of Availability of Surface Water : (Refer: 1 (vii))

24/05/2017 10:30 PM Page 4 of 5
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Government of India
Central Ground Water Authority (CGWA)
Ministry of Water Resources, River Development and Ganga Rejuvenation
Applications for Issue of NOC to Abstract Ground Water (NOCAP)

Application for Permission to Abstract Ground Water for Industrial Use
(Application For New NOC)

Application Number : 21-4/528/UT/IND/2017 &
No Attachment Found!

se Flow Chart of Activity and Requirement of Watgr: (Refer: 2)
" No Attachment Found!
6).5Gfoﬁhdwater Availability Report : (Refer: 4)

No Attachment Found!

Details of Rainwater Harvesting / Artificial Recharge Measures : (Refer: 5)

File Name
RWH Design.jpg
i ng Effluent :
' A{tachment Name File Name
coﬁsgnt' : Consent.pdf
achment :
Attachment Name File Name
' PCS-ESP ESP DRAWING pdf
Mag. Process flow diagram Flow Diagram.pdf ‘
CTE bR ‘NOC.pdf
hj_dustrlal Application : y,_,'{,zrﬂi@
hment Found! g aph

gen S
‘X\("\\ ?/ Name & Sig"'i’t’ﬁ{é‘%pplicant
A

k@g\/&‘ 1> e (With official seal)

ed User: Cheemapapers
- Submitted By User ; Cheemapapers
St onDate: 24/05/2017

* In case si

e gned by any authorized signatory, the details of the signatory with the authorization shall be
enclosed.

24/05/2017 10:30 PM Page 5 of 5
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Over flow reuse in pl*lp mill & m/c

Fiber to pulp mill Urea and DAP

4——————————],
Combined Equalization e Aeration Tank
Mill effluent Tank s # é‘5mx_35m5><3~5m
P S ot ¥ Sedicell Clarifier ] appcity-5502 m3 S E—
P Z Kriptte Capacity- ¥ | (Surface aerators 06X25 HP each)
1000 m A
211m3 794M°
Underflow Overflow
Filtrpte’ ‘!_\
/'//\ S
. = secondary
|| weeness Filter Press | ¥ Clarifier
\ W / Capacity794m
e o - 3
L Q (17.0m X 3.5
T , e
Siudge Sold to Tertiary
Board/Egg Tray Treatment
Mills ) Treated 1« (DMF 06 NOS)
- . 5 P I
Final Discharge to drain Water tank 50m3/hr each

Fig-

L\___//

2, Layout of existing ETP at Cheema Papers Ltd,. Kashipur (U.K.)
Popare Timitad
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B CHEEMA PAPERS LTD., KASHIPUR
EFFLUENT TREATMENT PLANT
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CHEEMA PAPERS LTD., KASHIPUR

EFFLUENT TREATMENT PLANT
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CHEEMA PAPERS LTD., KASHIPUR
EFFLUENT TREATMENT PLANT
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CHEEMA PAPERS LTD., KASHIPUR
EFFLUENT TREATMENT PLANT
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CHEEMA PAPERS LTD., KASHIPUR

EFFLUENT TREATMENT PLANT
DAILY EFFLUENT DISCHARGE RECORD
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CHEEMA PAPERS LTD., KASHIPUR

EFFLUENT TREATMENT PLANT
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Bharat Waste Mumxgmam Cmggmy

Khasra No 2587, Station Road

Shikavpur, Roorkee, Haridwar, Uttaralkdiand

GHTIN: OBAYWPN7183M22.0

Orignal For Buyusr

Tax Invoice

Invaice No - 67

Reverse € harga(;fhﬁ a
State - Uttarakhand

Transport Mode - TRUCK

hwéi;_ © i?;t{‘ 13{0}.{102%}%“@ s Vehicle number - UP13T4592 i

R —

Date of Supply - 6/2/2020

e [code s [Place of Supply - Uttarakhand

Bill to Party Ship to Party
M/s CHEEMA PAPERS LIMITED M/s CHEEMA PAPERS LIMITED
9 Kmi Stone Bazpur Road 9 Km Stone Bazpur Road
Kashipur, Uttarakhand Kashipur, Uttarakhand
GSTIN: 0SAAACCT163P170 GSTIN: 05AAACCT163P12D
Uttarakhand Code -5 |Uttarakhand Code -5
,:0 D:: ::‘f:;:m :g: YoM| g | Rete | Amount T;::::” - CG:’:WM o s::rwm Total
1 [Mastic Waste 3926|Qty 4910| 3.50] 17185 17185 g 1547[ 91 1547 20278§
Dispose off
Material
Total 20278
Twenty Thousand Two Hundred Seventy Eight Rupees Total Amount before Tax 17185
Add; CGST - 9% 1547
Add: SGST - 9% 1547
Total Tax Amount 3093
Total Amount after Tax: 20278
GST on Reverse Charge 0

NS \Wh Nagees
* A /‘}

Authorised signatory

N

eritified that the parti uk wen above sre true and carred
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GSTIN ﬂ%m;ﬂ?fﬁ&&’?} - -
PAN Mo AYWPNTISOM Mob, mﬁmﬂ

- Bharat Waste Management Company

& COMPLETE PLASTIC WASTE MANAGEMENT SOLUTION
DEALS IN - ALL KINDS PLASTIC WASTE SALFES & PURCHASE
Manufacturing Plastic Dans & Lams PP, HD, LD, ABS, PC & Job Work
Al hind of Serap

Add. Bharat Waste Management Co. Khasra No. 2587 Station Road, Shikarpur
Landhaura, Roorkee, Haridwar (U K)

Email - shadtradingrke@ gmail. com

Ral. NO. ccommmresvenmnamnes Ihta@gm{;.@go

CHEEMA PAPERS LIMITED

9 Km Stone Bazpur Road, Kashipur, Uttarakhand

SUB - AGREEMENT FOR HAZARDOUS WASTE MATERIAL (Plastic Waste)
DISPOSAL AGREEMENT

Dear Sir,

We are Bharat Waste Management Company leading provider Of Hazardous
Waste Recycler (Plastic Waste) services, thatis Industrial waste.

BHARAT WASTE MANAGEMENT COMPANY (second Party) will pay the
agreement charges to CHEEMA PAPERS LIMITED (rirst Partyy for Used &
Waste Plastic Treatment & Disposing by BHARAT WASTE MANAGEMENT
COMPANY and collect the Used & Wastes Plastic as per CHEEMA PAPERS
LIMITED (second Party) dispose of schedule, that according to Uttarakhand

Environment Protection & Pollution Control Board Norms, that manifest
certificate Form 5 issue against the Material, which is store by CHEEMA
PAPERS LIMITED (second Party) and That dispose of agreement for One
Year and that is chargeable Agreement Between CHEEMA PAPERS
LMITED & BHARAT WASTE MANAGEMENT COMPANY and o™

instruction given below. ww
ot iy yﬁf prog
2 e

-
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*  CHEEMA PAPERS LIMITED (Second pariy) shall be arranging the Facility for
oading matenal plastic wastes

*  That Plashc Wasle matenial Dispose agmnst of agreemert charges, which js

1.5/Per Kg Ex GBT 18% which charges paid by Cﬂg_gﬁﬁﬁAPgﬂﬁhg IMITED 10
BHARAT WASTE MANAGEMENT COMPANY ED

= That Plastic waste material Quantity should be 15 1 17 ton Per month,
 matertal Quantity less then so that Plastic Waste Material

revise

Rate will be

= BHARAT WASTE MANAGEMENT COMPANY Segregates another plastic waste
which 18 purchase against of Quantity

* That agreement effected from 1* Feb 2020 and that valid till 1% Feb
2021,

As per Dispose off materjal that material Transportation in CHEEMA
PAPERS LIMITED scope, and that dispose off material details given below

« BHARAT WASTE MANAGEMENT COMPANY material dispose off against of
UEPPCB norms which is against of authonzation and dispose off receipt which
Is provided by facility that against of matenal Qty

«  That Waste material Dispose off charges payment term within 7 days

= That all legal activity will foliow the all Safety & Security rules according
to CHEEMA PAPERS LIMITED norms

« If CHEEMA PAPERS LIMITED breaks the Hazardous Waste Agreement
so they will inform before one week by the Notice and they will provide
the reason for that concern person of BHARAT WASTE MANAGEMENT
COMPANY

CHEEMA PAPERS LIMITED
=T TAVERS LIMITED

Authorized Sign - Authorﬁéd Sign
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